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Mr. Deputy-Speaker: The hon.
Member may continue his speech on
Saturday.

15.30 hrs.

MOTION RE: AMBUSH OF INDIAN
POLICE PATROL MEN BY PAKIS-
TANI TROOPS

Mr. Deputy Speaker: The House
will now take up the motion to be
moved by Shri Nath Pai,

Shri Nath Pai (Rajapur): Mr.
Deputy Speaker, 1 beg to move:

“That the statement made in the
House by the Minister of Defence
on the 24th February, 1964 regard-
ing the ambush of Indian police
patrol men by Pakistani troops on
the Indian side of the cease-fire
line in Kashmir and the situation
arising out of the further Pakistani
incursions into the eastern and
western borders of India be taken
into consideration.”

Mr. Deputy-Speaker, the adjourn-
ment motion. which subsequently was
converted into this motion, was neces-
sitated by the ambush carried out by
Pakistani forces on Indian patrol men
carrying on their legitimate duties well
within the Indian side of the frontier
with Pakistan in Kashmir. This latest
outrage carried out with such impunity
on our soil raises certain very vital
issues, and among them the most im-
portant is, I am constrained to say, that

it shows the alarming state of unpre- ~

paredness that prevails even now on
our vast frontier, where we are con-
fronted not at one side but on three
sideg of them. The existence of an
enemy across one border, one frontier,
is bad enough but when you have an
enemy—or, unfortunately, we are hav-
ing rather two enemies—facing you in
combat readiness, not on one frontier
but on three frontiers, north, east and
west, it requires the combat readiness
of a far greater order and degree than
is being shown, demonstrated or pro-
ved by our Government today in
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Kashmir, either in the northern or in
the eastern sector of our f{rontier.

This outrage hag a sinister sequence
which must not be lost sight of It
was within a few hours of the joint
communique signed by General Ayub
Khan and Mr. Chou En-lai that this
outrage wag carried out. We do not
know what exactly is incorporated in
the Pindi-Peking Pact, but one end,
one object of this Pact is clear, to
hurt the vital interests of this country.
I do not know how far they are going
to honour their mutual exchanges of
camaraderie, friendship and loyalty,
how far Peking is going to stand by
Pindi but I think one aspect, one part
of their agreement to hurt this coun-
try, to humiliate this country, is being
very faithfully implemented, and the
proof of it was given within a fow
hours. May be Mr. Chou En-lai had
told something to General Ayub Khan
that “with impunity we can make a
mockery of the defence of India” and
General Ayub wanted to show “we are
not lagging behind you”. In any case,
the sinister significance of this episode
must not be lost sight of, as it comes so
closely, within a few hours of the sign-
ing of the joint communique by Mr.
Chou En-lai and General Ayub Khan

I think this incident is not to be dis-
missed as one of those usual border in-
cidents. I think these incidents hava
behind them the grand strategy, and I
saw some kind of that realisation in the
statement made by the Defence Minis-
ter yestarday in the Rajya Sabha. I
hope our armed forces, “the Defence
Minister and the Government as a
whole are taking the significance of
these incidents which fit into a grand
strategy that Pakistan is adopting to-
wards this country, and the strategy,
Mr. Deputy Speaker, is a very simple
one for anybody to understand who is
not blind or who is not blinded by his
own illusions and prejudices. The
strategy is to divert, to divide India’s
defence, to put as much strain as they
can; with these hit and run tactics
Pakistan wants to keep India’s defence
on tender hooks. There is another
thing. They want to go on testing
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probing the soundness of your fron-
tiers, of your defence preparedness; if
possible, they want to humiliate you in
the process because the whole world
is watching this kind of thing happen-
ing. What is happening? May I now
say how there is a pattern, how there
is a strategy which is not beyond ima-
gination. Here are these sordid, gloomy
facts. The vear opened with Pakistan
sending us greetings in this form: Pak.
raiders kill Indian solider on duty:

“Jammu. Dec. 31.—Pakistanj rai-
ders. whose number could not be
ascertained, and an Indian border
police sub-inspector, Chan Singh,
were reported killed early this
morning in exchange of fire....”

—there ig doubt if any Pakistani was
‘killed but there is absolute certainty
that one Indian sub-inspector was kil-
led.—

“....near Kangri village, three
miles inside the cease-fire line”

This is on the 1st of January, when
the. House is greeted with this news,
the countrv gets thizs new item of news
from acrass the hore Then comes

the news that Pokistan violat: {le o'r
spzce o the 8% Januar ),
“Agartala, Jan. 5. Pakistani

planes recently flew over Amlighat
arca of Sabroom sub-division of
Tripura State. according to official
reports reaching here today.”

This has come a little later, on the 6th
of January. Then on the 11 of Janu-
ary comes the news that “Pak build
up on Tripura border”:

“According to the reports, Pakis-
tani forces had been regularly pat-
rolling the disputed area and
distributing  lands belonging to
Indian nationals to Pakistanis for
-cultivation.”

FEBRUARY 27, 1964 Ambush of Indian 2886

Police Patrol men
by Pakistani Troops

Then comes the news on 15th January:

“Pak
forest.

intruders enter Tripura

Agartala, Jan, 15. A large num-
ber of Pakistani nationals entered
Indian territory in the Matai re-
served forest in Tripura early this
week and felled many valuable
trees, according to a message re-
ceived here.”

Then again:

“Pak intruders kill two Indians

Jammu, Jan. 19—Armed Pakis-
tani raiders killed two Indians in
a village about 51 miles west from
here....”

January 24—Pakistani main forest
guard,

January 28—Pak intruders kill In-
dian villager.

Then we come to the 29th of
January—Pak troops dig trenches on
border. This is the reacord, this is the
chronicle all along. Now what hap-
pened in February? Again, they never
missed the first of every month. On
the 1st of February:

“Pakistan has forcibly occupied
a one and a half acre stretchr of
land on the Ramgarh side....”

I do not go into the details of every
item. “Pak forces remove boundry
posts”, this is on the 6th of February.
Now, on the 24th of February “One
killed in Pak firing on border.” And
then comes the latest incident, but this
was not the last or the latest because
only yesterday the Defence Minister
shocked Rajya Sabha by the grue-
some details of how this outrage was
committed in Kashmir and following
this, he added;

“There are two more incidents,
one on the 24th of February when
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24 Pakistani personnel were notic-
ed in an area two miles north-east
of Keran.”

Then there is the incident of the
Indiang being kidnapped. 1 want to
ask: what is the significance, what is
the meaning of these incidents with a
shocking monotony, with such a regu-
larity that it looks as if they are
unavoidable, that these incidents are
being repeated? What is the defence
preparedness of thig country? Some-
body may ask: what is the relation-
ship, because it is that that comes
into question.

The, last episode, the last incident,
the last outrage was carired out within
the border of India. This time it was
not cattle it was not camel, it was
not sheep, it was not even fleeing
refugees but it was patrol men, 23
armed constabulary membcrs who
were carrying out their duty of guard-
ing the frontiers of this country who
were ambushed, and then the Defence
Minister says that all that remains
of them is:

“..no bodies wera found at the
site. A padded waistcoat torn
bits of clothing and buttons were
found lying near the river Kishen
Ganga.”

Perhaps, the bodies were thrown into
the river. How does it. come to hap-
pen that we were always hearing of
what happens on the Pakistan-Punjab
border, on the Rajasthan-Pakistan
border, on the Assam-Pakistan border,
on the Bengal-Pakistan border? Here
is a live border, there is the cease-fire
line, there is the Indian army and right
at this site where patrol is being
carried out by the members of the
armcd constabulary this is happening.
So, I would like to ask a few questions
about this.

When we raise this question, what
ig the reaction of this Government?
They are developing some kind of
immunity against this kind of regular
violations of our sovereignty. The
Minister Without Portfolio, intervening
in the debate on the President’s Ad-
dress, said: “Why do you get panicky?
There have been 5,000 violations of
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the Soviet frontier by China in one
single year in Sinkiang.” What a fair
solution! There might have been 5,000
or perhaps 25,000 violations of the
Soviet frontier but will any member
of this Government tell us whether
the Soviet Union has lost at least
5,000 sq. inches of her territory. How
many soldiers of the Soviet Armed
forces have been lost while defending
her frontiers? That is impossible.
That cannot simply happen. The
Soviet Union will not suffer such
humiliations or insults. So. why give
ug this analogy that the Soviet fron-
tier was violated 5,000 times. Every
single violation of our territory means
loss of territory, loss of personnel and
eventual humiliation.

1 would like to ask as to what
state of affairs really we are in today;
what is the true test of defence pre-
paredness. Shri Chavan while reply-
ing when this House debated his
report on the NEFA debacle, assured
us that all the mistakes had been
taken into account, the necessary infe-
rences and lessong had been drawn
and that never again shall we be
subjected to the same humiliation. I
think he was scrious and sincere about
it. But where is the proof of that
solemn assurance given to this House?
Within a few days on every frontier
we are made to go through the same
humiliation. 1t is not something to
be laughed at, to be brushed aside
or to be pooh-poohed when members
of the armed constabulary of India
are lifted within the territory of India.

What were the Pakistanis doing so
far? They could come and drive away
the camels, lift cattle, have a good
dinner with some sheep in Rajasthan
and, if they so liked, could abduct
women. It all depended on the choice
and tasle of the intruder. Whether
he chose to take away some cattle,
some camels, some sheep or some
women, it was all left to the sweet
will and taste of the intruder.

Where are we standing with regard
to defence? Within one week have
three admissiong from thrée members
of the present Government, The
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hon. Deputy Minister of External
Affairs biandly told this House and the
Government knew of the movement of
800 Nagas. They knew in which
direction they were going. He further
added this piece of information,
namely, that they knew the comman-
ders of the Nagas who were guiding
them. Then he added that 150 had
already crossed but they were not
sure if the other 150 had crossed into
Pakistan. What an admission? What
is there {o boast about? Why this
triumphant attitude that you knew?
What did you do to prevent items or
for stopping them from crossing into
Pakistan?

We have raised this question earlier,
If armed hostiles can cross from India
into Pakistan or Burma, if these
peaple whose track, whose movements
and whose intentiong you know, who
bave given you sufficient warning can
still cross our frontier and can go
across, then it means that the enemy
who never bothers to give you any
notice of his intention or design can
ecross with impunity. Are you going
%0 come once again and tell this coun-
try, as you did when we were taken
by surprise by the Chinese according
to you, that we were taken by sur-
prise? This Government cannot plead
the specious plea of surprise when
Pakistan is concerned. Her intentions
and designs with regard to this coun-
try have been made amply clear dur-
.ing the past 18 years. How can you go
on pleading that we were taken by
surprise?

The question is; what are you going
to do? This nation demands that we
abandon ‘this impotent policy of
lodging protests. We want something
more effective and telling which the
Pakistanis will learn to respect,

Following the statement made by the
hon. Deputy Minister was the state-
ment made only yesterday by the hon.
Minister of External Affairs his
senior colleague. She told us about
what was happening to the refugees.
And what was her plea? It was:
what can we do to defend the refugees
since the Pakistanis opened fire on
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these fleeing refugees within Pakistani
territory? Hon, Members felt convinc-
ed. Indeced, what can we do if the
refugees are slaughtered like that by
the Pakistani forces on Pakistan’s
s0il? Quite true. What did you do
when it happened on your own soil?
There would have been some meaning
and some significance and we would
have been impressed by what she had
to say if the record had been different
when the same outrage was commit-
ted on our own soil. You could not
protect the fleeing refugees. Help-
lessly you watched them and pleaded
vour hclplessness.  But.is your per-
formance any better when the enemy
with the same impunity perpetrates
the same kind of an outrage on our
own soil within the very sight of the
Indian armed forces, under your very

noses? Is the record in any way
better? Hag there been  one single
instance when those who come to

mock at us, to humiliate us, to insult
us and to make a mockery of our
sovereignty are punished?

What can we do, they ask. The reply
to that is simple. They come here as
if there is no frontier or border It
seems our whole long frontier is a
kind of a dharamshala. Anybody can
come, have a good time and go with
the trophy of victory. And then we are
surprised if the world does not take
us seriously, if we find ourselves
isolated and alone in the Seccurity
Council. Then we will find explana-
tions that Pakistan is an ally of the
Americans and the British in the
SEATO. Certainly she is; it is not a
tremendous discovery that you are
disclosing to this House. But how ‘can
Britain, America, Pakistan and Lhina
behave like this? It is simply because
continuously there is this demonstra-
tion of India's armed impotence on the
border., If we can demonstrate that
we are not going to run to the Securi-
ty Council, and that we are not going
to beg on our knees to defend the
honour and the sovereignfly of this
country, neither the Pakistanis nor the
Chinese will have the audacity to
insult us as they do every day. But
this basic thing is not learnt
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‘We believe in this policy of protests;
1 am not advocating and pleading for
a policy of false adventure. I want
a policy of self-defence and self-
respect.  Pursue those who crosg the
border and punish them. That should
be the policy. If this pursuit neces-
sitates that you cross the border into
the enemy’s territory, do not hesitate
to do it; do not go on worrying about
what the world says; the world will
certainly respect this. Have we ever
done it? We have never done it. We
never have the courage to do it. We
have been so hypnotised. almost petri-
fied and paralysed by this kind of fear
of the world laughing at us. If the
world laughs at us for being manly,
the world laughs in contempt and deri-
sion for this show of lack of manliness
every time we allow such an outrage
to be committed on our border. Yes,
perhaps, the world will criticise us.
But we cannot leave the responsibility
of defending our honour, defending our
countrvy and defending our territorial
inviolability. either to the good opin-
ion of the world or to the tender mer-
cies of our unscrupulous neighbours.
Ultimately, this country must learn
the basic lesson that the inviolability
of India’s frontiers and India’s borders
must be defended not by the charity
of somebody, not even by the sanctity
of so-called treaties which are already
dead so far as our neighbours are con-
cerned, but we must come to depend
for the inviolability of our own fron-
tiers on the prowess and might of our
own arms, not on the charity and plea-
sure of somebody. This is a basic
lesson,

If this is what is happening to our
defence preparcdness when there is an
emergency in the country, when the
defence apparatus must be in the top
gear, when only last year we voted
Rs, 800 crores or even more willingly
and unanimously without moving one
penny’s cut, where shall we be? And
what is the true state of affairs?

I had referred to this during the de-
bate earlier. Shri Y B. Chavan's
statement pin-pointing this extraordi-
nary state of unpreparedness of this
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country says that there were no arms
even for training, much less for de-
fence; there was no proper orienta-
tion; there was no transport; there
were no proper roads, no equipment, no
intelligence, no leader and no com-
mand; all these elements which make
up the complex pattern of the appara-
tus of modern defence were missing;
nothing was available which forms
the fighting arms of the country. When
we raised this point, he gave an as-
surance that this was past sad chapter,
and we had turned the pace and learnt
a lesson and in learning the lesson, we
had paid very heavily. How can we
forget the lessons? In all sincerity, he
said that. But then we read these
kinds of things day after day, week
after week and month after month;
we read these things every day, and
my hon. friend comes and makes a
statement either in reply to a calling-
attention-notice or in reply to an ad-
journment motion. What is it thrat he
has been telling us? Has he told us
that we have punished those who
came? I think that it would be a very
happy day for this House, if one of
the Ministers will get up and say that
the Pakistanis or the Chinese or who-
soever crossed never returned alive to
their land. Has my hon. friend ever
said that? 1 am not 3 blood-thirsty
kind of chauvinist-nationalist. I do not
believe in this kind of thing. But all
these years we have been seeing; all
these years, we have been watching.

1548 hrs.

[MR. SPEAKER in the Chair]

All these years, we have been subject-
ed to thig humiliation, to this constant
mockery anybody can make of us.

I shall connect this with what is
happening now in Nagaland. I would
refer to just one aspect of it. of
course, my hon. friend cannot stop their
coming in or going out. It is as if they
are haivng a picnic at their......

Member
factor

Mr. Speaker: The hon,
should take care of the time
also.



2893 Motion re:

Shri Nath Pai: I am the Mover of
this motion, and I suppose I can get
half an hour.

Mr, Speaker: The time allotted for
this discussion is 2} hours. I have got
before me a list of about a dozen and
a half Members besides others who
might stand up. So, I would request
the hon, Member to be very brief.

Shri Nath Pai; I think that as the
Mover I am entitled to half an hour.

Mr. Speaker: Not always.

Shri Hari Vishnu Kamath (Hoshan-
gabad): Normally. Last time, when
we were discussing Mr. Walcott’s es-
cape, the Mover had half an hour.

Mr. Speaker: But this is a subject
where most of the Members would like
to speak.

Shri Nath Pai: I would submit that
I shall bear in mind your advice, and
I shall not have wrong ideas about my
rights, except that I would say that
Shri Kamath is very right when he
pointed to the precedent set up under
your guidance, but then I know that
precedents are always subject to modi-
fication by you, and I am aware of
that also.

1 was trying to say how the position
about the Nagas stands. Here again
does it not basically remain a question
of the defence preparedness of this
country? You have been fighting
them. You are trying to pacify them.
During the last week again, they made
a statement;—I do not mean the state-
ment by the Deputy Minister, but the
statement that there has been an in-
crease in the activities of the hostile
Nagas. You have been fighting them
for years. You have been deploying
your own forces against them for years.
You cannot pacify them. Do you
know the significance of this? Do you
know the meaning, the lesson, the in-
ference that will be drawn by Peking,
not only in London by Phizo? The
inference that will be drawn by Ayub
Khan and by Ling Po, the Chinese
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General, in Tibet—'They cannot deal
with rebels, they cannot deal with
those people who fight with bows and
arrows. How can they stop the mighty
Chinese Army, the mighty Pakistani
Army having the latest equipment?’
Do we stop to ponder over the mean-
ing of this failure in Nagaland? Do
we try to draw the necessary inference,
which must be obvious to everybody
in the world? No, nothing of the kind,
1ln a cavalier, casual manner we are
going on, telling the House periodical-
ly that we are succeeding in putting
an end to Naga hostility, to be follow-
ed by a statement by the Prime Min-
ister or by his very able assistants.
that ‘Of late. during the last week,
there hag been a stepping up of the
hostile activity, but the Government
hopes to bring it under control’. Al-
ternatively, we are told that there has
been a stepping up, there has been a
mitigation. But never have we been
told that during the next three months,
four monthg or six month:, there will
te an end to this mockery of India.

2894

This has been the position. I am
not saying ‘exterminate them’. I have
never believed in that. T want a set-
tlement in Nagaland. But you are
trying to have a settlement through
your means, and how far have vou
gucceeded?

Where do we stand with regard ‘o
this. We find that is the story with
regard to the Nagas. We find that 1s
the story with regard to the whole
border. We find that is now the story
with regard to those who are called
upon to defend our territory. .

Is Shri Chavan satisfied by saying,
ag he told the Rajya Sabha yesterday
that these are incidents, but if there is
a ‘concerted action on the part of
Pakistan’—to quote his own words,
‘there will be a proper reply on the
part of India. The Army is ready’.
May this House know from the De-
fence Minister whether his assurance
and his promise of meeting the aggres-
sor, if he commits aggression, is more
substantial and more real than the
historic assurance given by the Prime
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Minister when he told his country that
he had ordered that the Chinese inva-
der be cleared, thrown out, from
NEFA?

I hope that thig assurance this kind
of manner of dealing with the Pakis-
tanis, particularly in the light of the
fact that Mr, Chou En-lai was only
recently on their soil, is taken more
seriously than they have done so far.
Let us not remain content by saying
‘n0’. Are we doing at least the one
thing which any Government should
do?

I raised the question: do you tell the
world, do you try to awaken public
opinion in every country to what
Pakistan is doing systematically to this
country? Is a White Paper being pre-
pared? Are we trying to galvanise
opinion or, once again, it will be too
late? It is better to put out 3 small
fire before it develops into a conflagra-
tion. If we want to prevent a full-
blooded war with Pakistan, which 1
think we should try to, the surest way
of doing it is not to go on sending
these paper notes to Pakistan but
doing something strong which it under-
stands, Try to see that she is not
emboldened to go on committing these
atrocities on our frontiers.

Let us not try to tempt. Let us
not try to test our faith. Let us not
try to tempt Pakistan or China. But
the temptation remains so long as you
never deal a telling blow to those who
come,

Before I conclude—I hope 1 will have
the usual right of reply after I have
heard the Minister because that has
also been customary here—I would be
putting one suggestion to him. Adopt
a more firm policy, a more realistic

policy. Defence preparedness during .

the emergency should be something
more telling, more convincing than has
been demonstrated so far. And, in the
the meanwhile, do not neglect a very
important thing, that defence cannot
be left only to the armed forces. In
the vast border region, we will have
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to learn to trust and train and equip-
the Indian citizens who may be there.
Defence, to a very large extent, will
have to be entrusted to them, and it is
only a major assault from the enemy
that the army will have to be called’
upon to deal with. I trust that when
he comes to reply to this debate; he
will tell us what positive policies,
apart from telling us that the Ministry
of Externa] Affairs hag lodged a pro-
test, he Iras in mind to stop this conti-
nuous mockery and humiliation of our
country.

Mr. Speaker: He has taken 25 or 26
minutes, and the same time, perhaps,
would be required by the Minister
as well. '

The Minister of Defence (Shri Y, B.
Chavan): About 20 minutes.

Mr. Speaker: And then some time
for reply. That means one hour is
gone. We have got 90 minutes.
Therefore, may I suggest that each
Member might have ten minutes?

Shri Sham Lal Saraf (Nominated—
Jammu agnd Kashmir): A number of
aspects have to come out in this
debate which have not been touched
by the Mover of the Motion. I would
submit it should be possible to extend
the time.

Shri Swell (Assam—Autonomous
Districts): I join in that appeal.

Mr. Speaker: No. We sat yesterday
and discussed all aspects of it.

Shri Harish Chandra  Mathur
(Jalore): We always admire and
appreciate the eloquence of my es-

teemed friend Shri Nath Pai. Today
I have no note of dissent to strike.
Rather, we fully share the feelings

which he has expressed on the floor of
the House.

This particular incident, the ambush
of our patrol well within our territory
and killing of our patrol personnel,
even as an isolated case is bad and
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humiliating enough, and we had ex-
pected that we would be able to beat
them back within our territory. but I
wish that we take a realistic picture of
the whole thing.

This is not an isolated case. This
is one of a series, sordid series, which
Pakistan has perpetuated during the
last few months. As a matter of fact,
I would like Shri Nath Pai to go a little
back, and I remind him of the gpeech
made by Mr. Bhutto in U.N. last Sep-
tember, when he himself very clearly
stated on the world forum that Pakis-
tan would miss no opportunity to wage
a cold war against India. That was
only telling the U.N. forum, but they
have been waging not a cold war; they
have taken further steps, and they
have engineered intrigues, they have
engineered violence to provoke this
country into something, and unfortu-
nately. we have not taken full note of
the situation as it exists.

What has Pakistan done during
these years? They have engineered
riots on the other side. Thousands and
thousands of refugees in a very unfor-
tunate and sad plight have been pour-
ing into thig country, thousands and
thousands of them. There are already
infiltrators in this country. their
number running into lakhs. We must
take note of it.

Then, there is a complete spy ring
and saboteurs who are spread all over
the country. We know about that.
Then. only the other day the Home
Minister told us that there are more
than 60,000 persons who had come with
passports and permits, who are over-
staving in this country. We are per-
mitting infiltrators to stay on, we are
permitting these people who are over-
staying to stay on, and the entire wide
net of saboteurs and spies is there.
Only the other day, the Chief Minister
of Bengal had to say something about
it, that they would take stern action.
Apart from this, only the other day,
the Chief Ministar of Kashmir stated
in the Assembly that during the last
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few weeks Pakistan had indulged im
atrocious activitiegs on the frontier, and
he had to express great concern about
it. He cited the instances at Karen,
Chaknot, Chamb and Jorain.

16 hrs,

We know of quite a number of inci-
dents which Shri Nath Pai read out,
and because of shortage of time, I will
not take the time of the House in men-
tioning them. The two most peaceful
countries of the world—China and
Pakistan—have come together and
counsel that we should determine the
wishes of the peorle in settling mat-
ters. If the wishes of the people were
to be settled, this Government would
not be there in Pakistan—this most ir-
responsible Government, this dictator-
ship which ig foisted on the people,
which is condemned by their own poli-
tical leaders, and which was condemn-
ed on a solemn occasion like the Re-
public Day by Miss Jinnah herself.
That is the type of Government about
which we are talking—not the people
of Pakistan. Then there is China, an-
other aggressor. They get together
and tell us about the wishes of the peo-
ple being determined. If the wishes of
the people of East Bengal were to be
ascertained things would have Dbeen
different and East Bengal would have
broken away from Pakistan; it will
throw out immediately the Ayub Gov-
ernment. When Mr. Chou En-lai was
talking about the wishes of the peo-
ple, one of the American correspon-
dents asked him about Formosa: will
the wishes of the people of that place
be determined as to whether they will
go to Japan or to you? He said that
it was part of China. He forgets that
Kashmir is part and parcel of India
but still he talks in that strain.

Instead of expressing strong feelings
in this matter, my first suggestion is
that we must take immediate steps to
arouse world consciousness about this
matter, The factg are undisputed.
Thousands and thousandgs of Chris-
tians Jhave been evicted from East
Pakistan only yesterday and fleeing re-
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‘fugees, women and children, were kil-

:led, Yet Pakistan goes and lodges
complaints against us. It should not
be allowed to happen again. Let us

:make foolproof arrangements against
all sorts of troubles in our own coun-
‘try. Pakistan is out to engineer all
soris of things on this side and a note
-of warning about it was given by our
own Education Minister who was at
the UN. So, let ug see that there is a
-proper district magistrate in each and
-every district and a proper superinten-
dent of police also in the trouble spots.
It should not be necessary for the
‘Central Home Minister to have to rush
from place to place. The local autho-
rities should be able to take care of
the situation.
’

Having done that, my second sug-
gestion is to take immediate steps to
‘throw out all the infiltrators without
any fear. 50,000 people are over-stay-
ing in India and we must break the
spy rings and saboteurs. We¢ must
make also adequate arrangemements to
receive all the refugees without any
conditions, those who want to leave
Pakistan and come to this country. We
do not want our Minister to come and
-report to us that we have taken a beat-
ing here and a beating there; instead
‘we should be able to give a beating to
the people if they venture to come ac-
ross our border and we can do it, My
friend was talking about Rajasthan. I
can assure him that if Rajasthan is
only told so, they would be prepared
to take care of themselves. If instan-
ces after instances are reported to this
House belatedly that we have taken a
beatidg here or a beating there, it
undermines the prestige of this nation
and the morale of the pcople and the
services. 1 shall take two more minu-
‘tes, Sir and then conclude, We must
not hesitate also to take immediate ac-
tion n this matter. I would, therefore,
like to say that the Government of the
United Kingdom should be warned
-about the attitude which they want to
take in this particular matter, in this
dispute between Pakistan and India.
“The Government of the USA and the
"Government of the USSR must be
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taken into confidence and we must tell
them that we have always been for
peace; we have worked for peace and
we stand for peace and we have suffer-
ed for peace. But taking these humili-
ations and taking these beatings do
not promote the cause of peace, and
we must now go ahead.

The last point that I would like to

"mention is about Kashmir. We must
understand that if anything has
come out in the wake of
this relic episode, the one

thing which is absolutely and definite-
ly clear, which is dominant, is that the
people of that place have shown an
amazing sense of responsibility and the
secular character of that State. That
ig one of the most important things
which has been demonstrated: that is
their faith in the Central Government.
We should, therefore, have no hesita-
tion whatsoever in carrying out the
wishes of the legislature in that State
and the wishes of that State in accele-
rating the integration which is just only
a process. Kashmir ig absolutely a
part of India.

I thank you very much for the op-
portunity you have given me. I hope
that the Defence Minister will be able
to stand up to our expectations and
give us the assurance that he will
never accept the beatings without
beating them back and if necessary to
beat them in their own territory.

Shri Daji (Indore): Mr. Speaker,
Sir, the subject has been placed in all
its details before us. It is not a ques-
tiin of an ambush; it is not a question
of a few air violations; it is not a
question of mere transgression of the
border. What ig really important is,
we have, out of these incidents, to
read Pakistan’s attitude and judge its
seriousness. Pakistan has been con-
sistently whipping up a war hysteria.
All that she has done is not without a
plan and a purpose; it is not without
a grand strategy, as the Mover of the
motion, Shri Nath Pai, was pleased to
say. All this action of Pakistan falls
into a pattern, a pattern of cynical,
calculated provocation, a provocation
intended to blackmail and bludgeon
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us into giving up our portions of Kash-
mir. This game should be clear.
Otherwise, the isolated incidents by
themselves do not spell out the com-
plete strategy. Born in hatred, Pakis-
tan seems to desire to prosper by
blackmail.

Our failure comes out poignantly be-
cause I would like to point out to the
House that full 24 hours before we
came out with the news, the Pakistan
Radio came out with the news that the
Indian border patrols had violated
their border and the Pakistani brave
fighters had punished them and had in-
flicted heavy casualties on them. It is
after this propaganda by Pakistan that
we came out with the news that they
had violated our territory; it was full
24 hours after that we came out with
the news. No wonder, therefore that
some people felt that it was an after-
thought. This is where we missed. It
is our patrol and it is our area, and it
is our patrol which is still there and it
is our patrol which was ambushed.
But Pakistan comes out before 24 hrs.
with a counter-propaganda which we
are unable to meet. This lapse is
something which we have to make
good, and make note of.

What is this whole game about?
What is this blackmail? Here, I am
afraid the Mover of the motion Shri
Nath Pai missed a very very impor-
tant fact, and missing that fact will
not help us. Behind the acts of vio-
lation of our frontiers by Pakistan lie
the arms of Anglo-American imperia-
lism; they are the arms. of Anglo-
American imperialism. We have to
tell them, and they have got to re-
concile the fact that Kashmir is an
irrevocable part of India. If we do
not surprised. All of us knew
this conspiracy on their part, we will
be screening our visions.

We have got to see the situation.
The whole thing is a planned strategy.
In the UNO, they talked of about the
Kashmir situation. In the UNO, it
seems it ,was a volte face on the part
of the United Kingdom. The Minis-
ger of Education was shocked and
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surprised. I was rather shockeq and
not surprised. All of us knew what
the position that the United Kingdom
took. It is the United Kingdom and
the USA which back Pakistan on the
issue of Kashmir; back them up in all
these violations. And again, they
forced India into talks last year—
five rounds of talks—and because we
in our goodness allowed peaceful
negotiations. The very fact that we
want negotiations is being turned over
us. What did the High Commissioner
for the United Kingdom gsay, when
some Members of Parliament met him
on deputation? He said that the very
fact that the Government of India in-
tended to have negotiations shows:
that we accepted the dispute over
Kashmir. It is time we tell them, “No
gentlemen; we did not accept any dis-
pute over Kashmir. Kashmir is a
part of our territory. Maybe out of
goodness and under certain circum-
stances at that time, you wanted us
to negotiate a peaceful solution not of
a dispute, but of a problem, which
is the creation of Pakistan”. It is
not a question of merely Pakistan.
We have to see through the whole
sinister game. The last villain of the
piece is the visit of Chou En-lai to
Pakistan and the emerging of the new
Peking-Pindi axis. If I may be allow-
ed to lapse into my Hindustani, it is
all a case of ‘HIT-FIT, B197 ATE they
are trying to sell out, parcel out, dis~
tribute our territory and with a
sophistic casuistry, unknown in diplo-
matic relationship. Chou En-lai calls
CENTO and SEATO as aggressive
treaties which were forced upon:
Pakistan for defensive purposes. De-
fence against whom? Against USSR,

against India’s threat or against
Pakistan’s threat or against whom?
Who is threatening the Pakistan’s

frontiers? This statement that Pakis-
tan’s entry into the war pacts is for
defensive purposes is sheer sophis-
tic casuistry, unknown in diplomatic
relationship. This is the new axis
that is emerging. It is against this
total picture that we have to devise
ways and means.
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To speak only against Pakistan’s
provocations and not to mention the
other thing is to lull the people and
not to rouse them to preparedness.
For al] the shouting, it is lulling the
people for not pointing out the real
people who today endanger our peace
and our borders. Pakistan through
her friends knows the total inventory
of arms that have been supplied to us
during the last emergency. All the
arms aid that was rushed to us today
lies immobilised, because one of the
terms is that we cannot use them
against Pakistan even if Pakistan
attacks us. All the radar equipment
and all the arms that came to us were
photographed and published and they
know the total strength of our armed
forces; they know that this particular
part of the armed forces cannot be
used against Pakistan. Pakistan
knows it; America knows it; England
knows it.

This new aggressive posture of
Pakistan backed by U.S. and British
imperialism, this new context, can be
forgotten only at the peril of our
nation and at the peril of our defence
preparedness. It is this which I want
to point out and I want a specific
reply from the Defence Minister that
apart from the arms aid that we have
got, on our own strength our sinews
of strength are strong enough not only
to scotch any possible provocations,
but to beat back any possible attacks,
come they may from this side or that

side of our frontiers and we will
defend our frontiers with our own
strength.

It is not a question of war hysteria.
India can never be a party to war
hysteria. To plead for watchfulness
and vigilance is not pleading for war
hysteria. The shape of things during
the last few months shows that our
forces are not as much watchful and
vigilant as they ought to be. Even
Mr. Chagla has called for a continuous
watchfulness and vigilance. But it
does not show that we are either
watchful or vigilant. It requires a
keen defence preparedness; it re-
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quires calm and calculated prepared-
ness, active patrolling and above all,
it means delicate and dynamic diplo-
macy, so that Pakistan is exposed,
isolated ang beaten back both diplo-
matically and if necessary, militarily.
We have to isolate them, to expose
them. to beat them back—both China
and Pakistan—and the sinister forces
who even at this stage want to cons-
pire against our freedom and integrity.
Diplomatically we have to isolate
them and that can be done only if we
play a more dynamic role among the
resurgent new nations of Asia and
Africa and bring them to our side. It
is not as if in the Security Council we
are isolated, as Mr. Nath Pai wants
us to believe. Mr. Chagla has given &
true account of the happening in the
Security Council, where even the Afri-
can countries were not prepared to
oblige Pakistan,

If a more dynamic diplomacy is
pursued with a courageous champion-
ing of the new resurgent countries of
Asia and Africa, we can rally toge-
ther the new forces that are coming
up in the world, the new saner forces
that are coming up, the forces that
really want to break away from im-
perialism of this sort or that, the new
forces which will be armed to see
through the sinister diplomatic pat-
tern of France, China and Pakistan
backed by England and America, the
whole gamut of international relation-
ship that is emerging. There are
plenty of nations who want to stand
on their own. Together with them
we can certainly isolate them we can
expose them. Together with the peace
loving forces of the world we can
surely see that Pakistan is isolated.

Hanumanthaiya (Bangalore
That becomes alignment.

Shri
City):

Shri Daji: That does not become
alignment. If championing the cause
of freedom becomes alignment, T am
for that alignment. Let us align with
those forces who want to fight against
imperialism. Let us scotch not only
the game of Pakistan but also the
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game ‘of the masters who help them,
who aid them, who abet them and who
egg them forward. Remember, Pakis-
tan is only a cat’s paw. Let us not
be deceived by the cat’s paw. Let us
beat both the cat’s paw and the cat
itself which wants to play the pro-
verbial role of the monkey trying to
distribute between two parties.

Shri N. C, Chatterjee (Burdwan):
Mr. Speaker, Sir, I am happy to find
that the House agrees generally that
this should not be treated as a party
question or a political question. It is
a national problem of the greatest
significance. This is not an isolated
incident. It is part of a calculated,
deliberate and designed plan to create
an incident to enable Mr. Bhutto to
demand ah emergent meeting of the
Security Council and to create further
mischief against JIndia. It must be
judged in view of the recent pact
which T call the Pindi-Peking Pact
which was concluded. This is, there-
fore, a part of the game in order to
create further tension so that with
the help of the new allies Pakistan
may thoroughly attack India and dis-
credit us.

Now. I ought to inform you that not
merelv in this part of India, that is
the Kashmir side, but on the Bengal
border and on the Tripura border also
these incidents have been happening
during the last two months. On the
West Bengal and East Pakistan border
mor~ than a dozen incidents have
happened. They are not so serious
as in Kashmir. But that shows that
there is something very defective in
our defence arrangement, when we
turn to the security of our border
area. Therefore, T would appeal to
the Defence Minister to take vigorous
action, to give up any attitude of
complacency. The West Bengal Con-
gress leader has just issued a state-
ment—he is a Member of this House
hut today he is not here. 400 miles
of Raiasthan border are being pror
tected at a cost of Rs. 90 lakhs. 500
miles of Punjab border are being
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looked after at a cost of Rs. 3 crores.
But, so far as the Bengal border is
concerned, which is 1309 miles, it is
only Rs. 1,25,00,000; The result is
continued infiltration, continueq cases
of harassment, kidnapping and cattle
lifting going on in that border. You
will be amazed to know that Shri
Ghosh, the Congres President has said,
that our border-post arrangements are
hopelessly defective. He says:

“l take the opportunity of
drawing the attention of the Gov-
ernment about our border posts.
Our border posts are situated at a
distance of 8 miles. We must in-
crease our border strength and
border posts. It should not be at
a distance of more than 5 miles.”

You will be amazedq to know what
these border posts are and how they
are manned. It is manned by three
constables, three members of the
National Volunteer Force and two
other people. Only cight people are
managing an area of cight miles. Two
of them are cooking and therefore
they arc rot doing any other work.
Two pcople are actually looking after
the arca by patrolling ang two people
are standing there eight miles apart.
This is all the defence that we are
having in our border posts. Why
should not the army be installed
there? 1 hagq the privilege to pree
side over the Karimganj Convention.
Pakistan was attacking our main posts
like Karimganj. It is a big centre
and there was a big fair. It was a
big industrial town where lakh$§ and
lakhs of rupees worth of business
was heing transacted. All sections of~
Assam leaders requested me and other
friends to go there and see things for

ourselves. I went there with Shri
Kamath, Shri Chaudhuri and other
Members of Parliament. What we

saw there was simply deplorable.
Day after day, Pakistani army is firing
into Indian territory and our army
stationed there yet never retaliate. It
is a wonderful display of non-violence
Mahatma Gandhi condemned this
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kind of non-violence because it brought
dishonour; it is nothing but simple
cowardice.

Now, we got the information that
the order from Delhi was that they
should not retaliate but shoulq imme-
diately retreat, and when the aggres-
sion is committed and the firing comes
our people have got to run away;
they are not defended. The army is
stationed there but it withdraws to
another position. Then the Deputy
Commissioner is informed, the Deputy
Commissioner  informs the  Chief
Minister of Assam and the Chief
Minister then gets into touch with the
Defence Minister, who passes an order
either from Delhi or from New York,
when the counten-firing will start.
Can you really imagine that the
Pakistani army which was ccmmitting
all this aggression will keep on stand-
ing there? This is a puerile thing.
I am, therefore, one of those who de-
manded that there should be a change
of the Defence Minister. 1 was happy
when Shri Chavan came in the place
of the old Defence Minister, but
sometimes I suffer from a feeling of
disappointment. This thing is going
on ang there is absolutely no de-
monstration of strength but only
lodging protests notes, which is an ex-
hibition of cowardice or exhibition of
unpreparedness.

What have we been doing all these
years? We just see that in East Ben-
gal they are torturing our people,
driving away ‘our people, persecuting
our people. Hindu and Christian
mingrities are used as pawns in the
political game of chess and we are
not able to do anything. Even though
they have removed certain restric-
tions, when our people go to the
Indian Deputy High Commissioner’s
office at Dacca for visa and other
certificates, they are subjected to all
sorts of indignities, and the reports
which are forwarded to the Home
Minister gives rather dismal reading.

India’s honour demand that we
must vindicate our stand, we must
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stand firm, we must be prepared,
we must give up that attitude of
complacency, proving that we are
worthy of defending India. Either
defend India or quit; no good your
sitting there just as ornaments,
occupying important portfolios when
our country is being subjected to this
kind of periodical shame and humili-
ations. For Heaven’s sake, realise
that this is being done for the purpose
of creating world opinion, for the
purpose of showing to their American
and British allies and other allies that
India’s position is such that there is
so much of tension, that something has
got to be done and, therefore, the
Kashmir issue will have to be handled
at a higher level. Now we must
clearly tell them that there is no
1issue of Kashmir, excepting the one
issue, and that issue is that Pakistan
is the aggressor and Pakistan has got
to vacate that aggression, There is
no other issue. That should be made
clear. Therefore, I am appealing that
the attitude of complacency must go;
there should be more firmness, more
strictness, the borders should be
defended properly, all kinds of incur-
sions and border violations should be
checked, this periodical humilitation
must not be repeated and this
periodical exhibition of ineptitude
must end.

N\ marw fag (F0eT) o owem
AT, |@fx wwr 9T &, @ Ay &
Sedt Fodt o9 FT E |

9 ¥ Ugd FEYT 39 AT Ay @
TR & A OONE FY wHEny g,
9 F R fAar q@ - FER ¥ W@
fedifesw i sefga dar & ¥ §,
IF 1 g FFAT S90S Jw a|
@ A & 9w T g feww
oF qafe 3w §—argt faw ¥ s,
w1 7T ¥ foay, wgr o =,
e g fe, Ry emn vw & W
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aw & fgwras 9T Fewr T foar,
frg ¥ I@r, I9¥ IT W AT F FATT
R qrAGIEaT X FeAl FT fAar o
ETHFX B 9 AAET F gEAq F oy
ffrw w0 aFH O

W oEr w9 o wrd 3w gw A
Y q2TT AL F qFar a1 F 9 Fr
35 AT qTEET WA FAA T TA
FT HST AFTQT &1, IF F W@ AR
T=91 ¥1, I9 F wAtHEl, ErE ;Y
I F1 fazay s #X 7 I &, 39
F ur fafaed  wfee—saa wzr-
AT &1T FFA F1 d7g § TfFea
¥ do ¥ a3 %< fagr omar & 0 g
T 32 93 ] TG T FFar a1 fF
3T a7 FY geATd g @ WK ag A}
FFX G & @ T IF
few =W T FAEw & &
9@ FqT 4, T TG FT wAART FY
FEAAT M |

A i § 5 we oF TER a7 [T,
AN A FAI ARA AR AETA, WX
uF grEgem  aw feoam, &t g
T ATEHT FIX FAET | 5F JAAH FT
IR AE Y — IH qIEAE AT JET
o, st fF wfrar & &1 o &, waig ¢
“garfarer Ty wafaied’—
T A &1 I 4 fF e wy
fefit & w7 sy gt £, wowrT F
AT & g7 TEA ZAET § | AL A
7g fewifesm g2 g v frm £ 0
oo W AT 39 frRifeew & @A
fa Fr=am =Te § W ARy FAT oA
vy & 1 Az WX wfeer g8 F
v %, o1 @ 7 oy Fv ograr
§ R g Y I W g few
fafaeeT 7 @t # oz aww § fr g
fanrfeat &1 7 § gay fear o s
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ITF T, FA AR I qR T
TT | AT TEU HIE A T AT Y @
FT qFaT a1 ¢ A | g A #%
TFAT °qT |

W qF 39 AW ¥ S A WEAr
AT fF @i Ry
I UF TIT WTEAAT § | 3 W A T
Fq gAY, 99 gL uF fafreT @l
FEf 98T 7 MEAT | qEAT seqe
f& it #9710 wEwE A @ aFar
g, 9t fafeed gfm o far gu g,
it gz 9F1 qger A s, S
THT & qETE A AAT AR AT
t I # e ghw fafreet #
Tl 9x T qeq faar o

weqW REA AT qg W TGE
FFT wET ¢

Y gaaw fag ;- wr gHTd AT
FHTHATE FT AT AT § | F FeAT A1gar
g & g I w1 Ja wwrE #
AT W], ST &I € ET HEATC )
FET ST AR S OE RS
# For g fafeeex 2, a8 & a9
Q¥ {IEATE AT & | g9 feedfE wy
L FET U | WIS GATT A1 SqqH
AT W a% H @30 gAT AT @I &, 39
F1 geeaTg a5, 9 WIT i A
AT F FH FET TS7 | TH TR
ARA @ ST WA

fomr «nit & o aF T® 9§,
5 |t 7 O A% aFAar gord
& 9T T F T FHA AR AIF
gr oo & 39 % fedifeom 1 wyraam dar
g€ § 1 99 fewifeom &1 @ &1
W Y T@ W F T4 T &1 g
GV i
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AT T FT w@AT F18 0AT
TAN, ST ogmARER ) FAwF
oY FEA g fF g FASR g @
AT g FT g gl & & g,
AT 2 WA & g AT M qufepear
FT AT 7 FT 3, AT & FT AT § IST
farsg 1 ¥R T FH ! W H
TG FAA AT A g1 T E | qF AR
2 T faowma & foar ar

“Not by parliamentary speeches
or majority votes are the mighty
questions of age solved; but it is
through a policy of blood and
iron.”

qUETT &1 &5 F H15 04T FaH
ISAT T3, TfF 3T ¥y FAT AL
F fqelit a9 @, qg W /AT I
qF AT IEIAT A AT F AT I3
feaeqag a1 fqr F gl § =
gEATd, AfA I R A S
IELT T4 &, Ffew 97 FHE K I A
&1 AT I AT & IET AL
2, Ffew o ®NT qarw Gk Ts-
FA AT IET E |

¥ @ g@R ¥ gg fAdeq @
agar g fF 9a § o fewdfesw dar
g g 3, S oo # AAEf e
w4, 9w o fewm oW o
R feag @ T9 Y, w|
IS OF AW A A g oW
# Aofrmm q@r v Wl
He can, who thinks he can; he can-
not, who thinks he cannot 78 IR

WY FUT THWI H g
fazare =1 FAT 93w fF ag 3T A
TAT FH AR AL g T8 F a6y
g T 9g A WM G5 -qg IT F
T T FTH AL G |

Shri A. N. Vidyalankar (Hoshiar-
pur): Mr. Speaker, Sir, I am glad that
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Shri Nath Pai has spoken today of
self-defence, through our own arms
and weapons. On earlier occasions
most of the leaders of the Opposition
generally asked us to rely more and
more on foreign arms and weapons.
So far as the sentiments and feelings
are concerned, I think, all sections of
the House will entirely associate
themselves with the feelings that have
been expressed by earlier speakers.
The situation is serious enough and
we should take account of that.
Yesterday in the Rajya Sabha our
Defence Minister had stated that we
are strong enough to frustrate any
attempts at violating the cease-fire
line. I wish that it were so. Merely
stating that we are strong enough
would not do, but we should demons-
trate our strength by our actions.
And as the Defence Minister had
added, this was not the only incident
this week, but there were other inci-
dents too, and if we look at tne list
of the incidents that have continued
to occur almost daily, really a feel-
ing comes in the mind that after all,
we should be capable of doing some-
thing and our Government shouid be
in a position to do something.

The hon. Minister had staied yester-
day in the Rajya Sabha that the UN
Observers were looking into the
whole matter. Of course, they will
Jook into the whole matter cnd they
should look into the whole matter.
But what should we ourselves <o?

1 do not agree with my hor friend
Shri Yashpal Singh who statad that
Government and the ruling paity were
suffering from a defeatist mentality.
I feel that it is the type of speeches
that Shri Yashpal Singh has made
and other hon. Members have made
in this House and generally make
outside the House, that create the
mentality of defeatism. and they
generally frustrate the people. I have
been listening to these speeches for the
last two years since the Chinase attack.
They have been making th.is ‘kjnd of
speeches in public, and it is .tho§0
speeches that have created a feeling in
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the minds of the people as if this
Government is not prepared to face
the aggression.....

Shri Harl Vishnu Kamath: That ic
the barest truth.

Shri A, N. Vidyalankar: ....and
their speeches tend to create dissatis-
faction against and lack of confidence
in the capacity of Government. When
we are facing such an emergency, I
submit that such speeches are not
proper and in conformity with the re-
quirements of the situation and are
not in conformity with our determina-
tion to fight aggression. Although we
should have determination, in such a
situation, yet we should thirk calmly.
We cannot just walk into the trap
that Pakistan is trying to lay for us
at present. It has been stated that
Pakistan wants some kind of excuse
to draw India into a war. At present,
China is trying to attack India and
involve India in a war, not directly
with herself but with Pakistan; using
Pakistan like a Shikhandi China
wants to attack India through Pakis-
tan so that America and Englang and
other friends who had been giving us
aid agaipst China should not feel
called upon to come to our aid.

We have to take all these matters
into account, and we should see that
we do not walk into the trap of China
and Pakistan. I have no doubt in my
mind that our Government, our De-
fence Ministry and our Defence
Forces are strong enough, and they
are trying to gather more strength,
and they are trying to make our de-
fences stronger. I have no doubt
about it. Nor do I feel that there is
any lack of determination. But do we
want war? Do we want, as Shri Nath
Pai had stated, that there should be
orders to the effect that our armies
and our troops should pursue the
enemy into their border, and enter
their territory?

Shri Hari Vishnu Kamath:

Wh
not? v
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Shri A. N. Vidyalankar: There is-
difference of opinion on this point.
My hon. frienq may hold that opi-
nion.

But, are we prepared to enter into-
war? If we want war, we should dec-
lare war, but if we do not want to
enter into war, if we do not want
that Asia  should be involved
in war, we have to think from
a different point of view. At
present, I think that we should con-
sider the question from the point of
view of strengthening our defences.
What is needed is this. We in the
Punjab have been asking the Gov-
ernment that the people on the border
areas should be armed andq adequate
and effective weapons should be given
to them and they should be properly
trained. We have a long border, and
all the people on the border should be
trained properly and they shoulq have
sufficient confidence in themselves.
That is a necessity. That is one sug-
gestion that I want to make, because
I feel that that would strengthen our
defences, because the people will then
feel enormous amount ‘of self-confi-
dence to face the aggression. Other-
wise, the  aggressor  will al-
ways have some initial advantage.

That is the case with Pakistan. That
was the case with China too. They
had got the initial advantage.

Shri Sham Lal Saraf: That was the
position in 1947. They were aggres-
sors. What is the position now? Can
those conditions of aggression continue
for 18 years?

Shri A. N. Vidyalankar: He will
have his chance.

I think first weapons should be
distributed among the people living
on the border. Secondly, we should
try to bring some political pressure to
bear on Pakistan to make it desist
from evil activities. So far as China
18 concerned, I know that no political
pressure can be really effective. I
know that there would be no other
way but to powerfully defend our
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country against their aggression. But
so tar as Pakistan is concerned, I
think one thing is absolutely neces-
sary, that we should give weapons
to our border people in gelf defence.
The border population should be arm-
ed and strengthened. At

feel enough is not

present, I
being done for
strengthening our defences, through
strengthening our people on the
border. Something tengible must be
done. That is what I wanted to say.

st ®o Wo &Nl (FTAIY)

ey wERa, § 3w wr g f& o
ql ¥ arfEs &1 ogae 9f am
AT T AT @I & WY IFET A
THT BN IO 2 TR ¥ | & gy
I 99 $AG gATS WEIT T A%E
feamr wear §  fow w1 I=IN W
7T 2 fira fear ar | e aeEt
FET g AR T GIEAT WA G FaT @1 fw
TTfEY FEHT A a1 e arfed |
AfFq 98 quES 1 a@ #} faegA
gre fear w1 ) 99 4T ¥ gRY &
g UF R AT G2 S gHIL Afve-
A JAT FX qrfeEa ¥ @ faam
IqF 915 TG 9T gH @R A Siewe fwar
o7 sl @eq § gEETe WA HAY A
7 ¥ ww I gu Fe 7 ag fm @
aﬁwmrﬁaﬁ gAR AT A g |
AR "W 4G fFoag ofew &
aﬁafnﬁém T E, A # ar
g & T | IgF T AR qraES
it 3q ofEr &1 R FX R ¥, 399,
3T 7T $eeA dFeT ¥ T o MW 1 gAR
g TR W WX IR amdr Sy
mafeat e @ 9, wgfedl &1 e
F Q@ 4, 99 e F o arfFr
W qF HOA 9T W g & | I H A
F & ar ad) AW A Y
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o aF a1 7 fFami 1 Y I Y,
AT TS ATAL T T T AT FAY
w47 fafady snfeed 1 & s ¥ afeT
@ @ uar } fF aneE sieeaEd &
RIAFTaFMIIqUE L WA
F 3@ FT W T F7 gATT A A
¥ A% S § 9T 7@ qra & fw A fadh
T % 29 F1 441 &7 7¢ qfew 77 armt
1 fFaemem ¥ 12 %79, A9 I &%
feam ar | 9T T ged wfed € WY
gt o gAY avw & FEy 97 fFoaw
ATy 7% 7R €, 77 qwTEen F37 F fo
a1 TEE AT ATV 2N &, AT
o &= 1§ 97 afRa § ¥ A g
S T FT WTEAT FATT 92T & | A
o fFRE O AT 39 g S gy
AMET FT OFATD AITD WHIAT §,
T TTfAga &1 gATH SErd
querar &, @ 99+ g 9 F@T adiT
fear o, T fom gEmR AEem
gAY w@d w3 |

i OF g EArE Sew W
g o1 fomaT it a% #1 q@r @
I FFT | T I 7 92 Iy fad
i g 9% g | ww fegw ar
oa1 g1 98 WA § f@ ofeam
¥ IY AT M 7Y F7 TE
ERM AR g qE° T AR gl
AEICT ST I # G, T q7 a1 aTfea
¥ wew ¥ g7 ar @t "X fear
grm 1 mifex sifFae &% FaT @r
§ 7 F4f gE wraen IEE 9fq g Wi
vl ¥ faell § & 7 9wy Aifq aar €
UF aTF Al dg d9 F qY AT
qEAET FVaT MR GE qF FRA-
F{FT warts F ({§w AT T aw
FL I7E A F1 S awr §, avg ag
A a1F g FeAT £ 1 T o N F
A E Tfer TN aw ¥y
aoft wig F A F § | g wra
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fFaw QET T § Y gAY WAt A
AARET  FT TS & 7

T S GREATE, AT A THE |
gak ad X faaw o @ oy §
I ghwar @ s afs Fv-aaaw
aifFea@ 1 7w g A% fF g
glaadl 1 9 7 T gFT § AR
FEIT T3 X T TATA g qFd 2l
& afY sgar fx ew =wr miesae o<
AT FT F | A miferear s AT
qIR T AT FT HG9 GAH TG A
& FT FY T AT T STaTg AT ¥ AT
g mrfe arfsreara qera q Ao &1 f
gifferm awaar & fF ag & ar oFw
o T owE g v oFma
g for & wfm fx o7 ag gmma §
aoEr fF gW OF WA s9g F%
qif¥am F f@ars 1gw q@r 4w ¥
FE AT FF AT A AT AT 24T A
ST FT IAR! FTATH | AT T AT ERO
f aferr 3 oF a%z 39 G F AT
g ot fo guemml F 2w & e
AT E 1 AT TR F E, AR GAR
g9 ¥ Amyq o §, fF S arva g
¥ TET 3 T 9 "9 LA q oA
FO & o gw g =z ar dra
4 ¥ 1 77 AY WA w7 fFozw
i3 ¥ A weww 77 2 §, 7l
SETA F1 Adr mmaAr S g A
NF FAAE AA 1 F 7 AIETT RO
ar IFFT FArF frar s

mafaq & geem wolr & wFm o
AT ATT T € AAF #7 27 &, 4777
HEINA FT W & 1 AR AT AR
TTAT AAT I F A A FT ATIAT
TAR, T AT @ q| A TG
I B TR | FeE g S
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2 Afew & frda som TR £ fF

TF AT wqeq © F frasir a7 )

st go wYo @AWt : faEAmh ¥
e AT | & A Jvgan § 5 F farsh
7 wifFem & a@rg 1 AfE SR T
T+ & 4 v gw g8 T SO e
g W T amog afdefa gk
faers §, a8 #57 Fg @@ g g
& F &, 7 O T g faodr s
q T, A F gAR WA A T @ 8§,
9 g @Far § f5 Tg o) T FifF
s fifeT 7 fadt 1 afew & o
ANF FRAT § H WY I qq g
gfF o r A agfax & L @
FRORT giaaTe, S "9, I8 Jw
A A T | Fawma g T g
9 & ¥ gg @19y 9ufgd 5 g few
g 7 I A FFF FL )

@O T # wwt feww wiEw

F A F FEU ARATE | ITH AL H
qET AT o g e H K
ST g fF ag gaaen 7 awdt §
T WSt 9% | § ag @ A T
fr quma gedl WX faefed @ W)
fer ard Fifs ag qufer 48 )
A Il T FW § T gAR faered
ar | g wifgd | et gferw A
agl 7@ far sd AWK 9qE q0E FQ 5
T A€t WET § B T & & §,
# gawar g fF o8 A7 @ AT
qgaT gATE 48 ¢ F o & faes
FW & fol o wra i F

foamr & T ATE WY, AR T TR
fe gn QT qEEer &9 & fad
dare & soTC QY S gRMT | gER T
SATGHT a7 § A% TP T T A
fF SR 99 &7 a7 A1 W @ FE-
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I & gHIR WA AT RE To@ AT |
wfe< FAaed ¥ g7 §I @ | IR
qE TOF F ToFY ST JUfEd | 37 Ak
7 @16 dR ¥ MAg aa aF Gy
Fifaa & 7@ 3T | Fre, aver, ey
AR T FAA AT HqEfAaT 9
T TAT FX I AYAT GTATSTATET ST
T FI qUIEEA FT WET W' GATY
HIT T A

wfag & g =ga g 5 grd
g @fy ag :rér gt aifgx v gm
felt 9 g FX FfF F9 ¥ w9 9
TEL AT Tnfer fF AW F oA @)
fF T gAR I FAATEX FE g
F EH IHFT TEEAT T | TfEE
&t N Aifx o & ag faega @ |
qg & TATI, SATGT W SAFAAT |
g T T & 1 A9 & g HUY I}
F) FATT AEAT & | § faw e fa
T qea "t wrw fazae faad,
sTzaTEn £, fF gAr agr gfra v @
&, gar famifeal &1 arerg T9T€ o WY
&, faeftedy &7 qrare agrs 51 W
qEr A4 & fF 9% Fa@ qETE 9 I
F AFT | FIFA A TAE GAT | TIH
Q7 T, S0 AT A A g, A e
Y JT T T FIW @, TG T FH T
W § w3 FY g Afg ;a0
2, TOF 9 § 96 Q% § qura el
FT TAEIFO QAT LA |
Dr. L. M. Singhvi (Jodhpur): The
fedlings expressed by Shri Nath Pai
are the feelings of the whole House.
He has spoken for all of us here. We
speak in sorrow, in anguish and in
anger because we feel that these
instances constitute a humiliation, an
affront, to our motherland. I  am
-quite sure that the Defence Minister,
whose patriotism is unquestioned, and
whose highmindedness we have on
many occasions applauded, will join

with us in expressing and in sharing
this sense of anguish and anger.
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The Karen outrage, as has rightly
been pointed out by the speakers who
spoke before me, is part of a sinister
conspiracy between ‘Pindi and Pek-
ing, who are hoth committed to
mutual aggrandizement at our cost.
The question is: what have we done
to repel these designs for aggrandize-
ment? The question is: how well
prepared are we to meet the chal-
lenge, whether it is on the military
front; or it is in the matter of
internal security and destroying the
espionage rings in this country, or
indeed in the matter of meeting their
diplomatic offensive; for  these
armed incursions by Pakistan are
accompanied by diplomatic offen-
sives. We would have to pro-
vide a comprehensive answer to the
Pakistani challenge which is exe-
mplified by this intensive offensive
which has been launched by them.
The ambush is only an inaugural
arrow and I feel it amounts almost to
a declaration of war by Pakistan
against us. It is generally by the
mis-calculation of trigger happy ag-
gressors that wars are brought about
and we should leave Pakistan in no
doubt that any such miscalculation
would cost them very considerably.
We should also harbour no illusions
about the possibility in the immediate
future of a negotiated settlement with
Pakistan, We should clearly see
through their game and realise that
there is method in their madness and
we may have to meet it squarely on
the battle front as also on the diplo-
matic front, We should also tell the
Western powers that those who exult
or connive at the adulterous embrace
of Pindi and Pecking arc doing so to
their own great dis-advantage. We
should leave no doubt in the minds of
western diplomacy that even suffer-
ing and tolerating or encouraging the
newly emerging relationship hetween
Pindi and Peking may cost them and
the entire world a great imbalance in
the world power politics. We have
been subjected to kidnapping of our
officers and of Indian citizens abduc-
tion of women, lifting of cattle, am-
bushing of our patrols; infiltration



2621 Motion re:

[Shri L. M. Singhvi]

and incessant firing as was the case
on our eastern borders, in addition to
signing away to China of our terri-
tories and wanton attempts at wide-
spread espionage within the borders
of our country. How long shall we
tolerate all this and remain in our
posture of being a gehtleman? We are
losing respect everywhere in the
world by a weak policy in all these
matters. It is time we declared in
no uncertain terms that we shall not
tolerate any of these incursions on
our national sovereignty.

I shall conclude in
Sir. To add insult to injury, Pakistan
has always been carrying on insiduous
propaganda and has always Dbeen
subjecting us to an adverse world
opinion or at least to a doubtful world
opinion about our case. 1 should
like to draw the attention of the De-
fence Minister to latest Pakistani
manouvre. This morning Pakistani
radio announced that there was an
{ncursion from the Indian side by
troops, a battalion strong and that
the Azad Kashmir forces successfully
repelled these incursions. We would
like to know before the rest of the
world knows the Pakistani story, and
want our Government to come out
with a true picture of things so that
Pakistan is not permitted to confuse
issues. As if this were not enough,
we have Mr, Bhutto’'s bewildering
gyrations and wanton prevarications.
Is it not time that we reorganised the
entire machinery of our foreign pub-
licity? Is it not time that we made a
real, dedicated effort to resuscitate our
foreign publicity from the morass of
inactivity and indifference into which
it seems to have fallen? I think it is
necessary for us to study the modus
operandi of Pakistan in its relation-
ship with us. It is necessary for us
to see how they have been adopting
consistently a policy of hit and run
and then to sing the nursery rhyme
of oppressed innocence. We should
try to expose ,its game and we should
try to show that the silk road of
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which Premier Chou-En-laj spoke re-
cently in his speech to the West
Palfistan Assembly is a silk cord to-
strangulate India like the cloth which
was used by the Thugs in medieval
India. We should expose their game
in an effective manner all round.

I would like to pose a few sug-
gestions just for the  consideration -
and reaction of the Minister, because
the time at my disposal is very short.
[ would like to say that the border
security should be organised in a
much more effective manner than
has been done hitherto. The border
people should be armed with and be
trained to use and wield those arms.
We should have strong guards on all
our borders, and we should also
as far as possible mechanise all our
extensive borders with Pakistan, so
that we are able to give swift and
prompt answers and rough and ready
retaliation to Pakistani incursions,

Those who believe that Pakistan
may yet come round and that the cor-
ner may be turned in the relationship
of India and Pakistan are, I think,.
in for disappointment and disillusion-
ment. Let us not allow such illus-
ions to hold our progress in the field of
self-defence and in the field of vin-
dicating our national honour to ran-
som in anyway. Let us make a real,
massive and dedicated effort. and
spare no pains or secrifice for this
purpose,

WY qF (|TONT) : A Seme
wgre, ot amaars oft N sEE " g
& ITFT qHGT FAT § A ITE AT
w ot §7 g R §wET 1 WR
IT AT F AR AT Fogr AR W
e TE gF AR AT T WE, A g
wryer =t aTafag w1 § fed s
SToy faerft | oo < ARl @1 ax
=t sgror 9o fe av fF & At
g & wem dfer gfm Al o A A
oI 1
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AT @ge 7 g fF g Sa
weTy F1 2w & 1 & &, Afed gura
2 T yarT W) faEwsft & o A
A RIE AN TE AT A
A TR T fFw aw amer fear
a1 ag gd @A .few 1 arfrem
¥ A oTIA I g [® T far
& zwF Frwr gg ] fF e & -
& Frefad § gorer g Wt |7 ) 9EET
g aw Y foer 71T 7€ avw wmow |
Sfa 59% @12 919 UF ATE AT & W)
Q¥ Feafowr gdr &1 oife-
@A F I THLFT A AR G F
FTHTT 747 ¥ fo wa A ferwa i 4
M AT U AqTE A I+ g fgmmd
T I d92 g i gwa aform
T QY THGE T T W@ E | QU T,
1 fergem o ® ag @aw mml
Cile

“Pakistan has engaged a large-
number of Chinese engineers and
military experts. They are now
camping at Koteghat in Comilla.
Chinese are seen at Navkhat.
Pakistan is massing troops on the
southern border.”

TOF TEA % FFET F1 0T H 0 FII A
I A1 | ZHY " 9 fF s awa
a mfFea 3 S@ F era frerar g

o7 | TET M F AHLET ¥ g

faemar o7 €@ AT 7D FT F2OT a9,
AfE T 3T AT A AT I
*AEA AL AT | TAT TEA | T gy
fasmar 1 o wfeene e @ fF
o fret Avg e foar ) gafag
FH F1 GIY GZF TN F T F) g9
FTAT AT HR FTHT T ME queay
TE @A AT AT | IgF AT R
T BT ATIA FY H €T 37 71T |
T 497 qUZT A Fr A7 v 98 F oA
ATET & THIAS ATEA AL @ | BH A
ey fF @ fag g AR &%,

PHALGUNA 8, 1885 (SAKA) Ambush of Indian 2924

Police Patrol men
by Pakistani Troops

afe g Ta fog ofaw o won
arfge | oifFeTT F HET S
forar o 3T & | TRIWT R W W T
gfed TRM &G a1 qifeEE # R
B G fFam Ao gE § T %W
TTH AT A g OF &Y T 9%
g o+ & 39 graey § faaErt v
AT ATEAT E | T S X gASAT &1 AH
q &rar q1 @Y 98 TF a6 AT 47 WK
o fegman a1 fF gad avw o1 @
g @ gFE Y T g wT Ay
e sfagre & wa FaT A1fey | 78 FEAT
FTEr T & fF g F AT § 1 O
vt & &1 gArdr foew et § 0 &
FgaT g f7 =it gmrafeg Sft  Amoor
& garer fermg agdt @ o faaresre S
& wrawr ¥ gArd ferma # g & WX

EHIR HR7 TIEHAT AT & |

oS 30 #7129 g, Sfea ot awe
o7 97 7T 0§ IAF g9, IR
AT AT fexgt saET 4T wEdr §
g muEt fyawrdr § o agdr & fF
guTy mmefat &1 Fezar fzar #@e AT
gger a8t faar | me wiiEE gwy
T a7 Zref A T § | EW AL e
T Ty WA ZAT FAT TR §, Al
T qZ EATL A A &7 BT GAAT
aTeAT § AT EW T A g g &
F=I0 A2 7 TEA g i F 0w fowa
fafaezy &, zwr qevAT anfersr aEY
I WIET | WY F OE 4T A1 5fa-
gm vawr  fmEron A7 s fw
SEM T TR FAT | ¢ mEET ¥ a9y
9 78T & | 9.9 Ho aoe & fow wfaw
&ay i s f @ & e SfE oo
aar far 7 ft ag arfeet 5= i
zq% fau & 9w wgE &1 9 TG
a1, & za+ fau gfeq o ¥ g A
A9 A g, fqmE Fw A g
1€ T T | TA F A G #
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faar, == Fr Aifq §r 777 , T
AT F740T TAT 21T | AT FAR FA
Ffza afefeafa & 1 afww ooy gfeq o
FT qUfEET & FTO AT R

F AT AT JWLERT & AT FT qTHAT
FAT & | THRHT qOAT F99 F fAU gEEn
M AT TR TAT AT AT WG
¥ §TT T qI AT AAEAT g 1 THA
21

g wred & fa oy Afy gy
STU f ST AT gelT § a9 ;T 7 21
T WA AT g T G § AR q
1T §AT | TAT Z1 79 AT FogTT A7
& fam w=1 ST fF v 3w R
71 fegeaTT #r oo |

Shri Sham Lal Saraf: May I know
if you are restricting the speakers to
the signatories to the motion or
others also will get a chance?

Mr, Speaker: I am not restricting,
but am just giving preference to
those who have signed it.

Shri Swell: Mr. Speaker. Sir.
within the time that you have pres-
cribed, I think can only make a
number of submissions for the con-
sideration of the Defence Minister and
the Government of India. I may make
it clear at the very beginning that
I make these submissions not with a
spirit of criticism but with a cons-
tructive spirit and the desire to see
that the Government does something
about them.

In the first place, I want to submit
that the Pakistan Government means
business this time. There are a
number of reasons. In the first place,
it is clear to everybody that it wants
to create a situation which will ena-
ble it to revive this question before
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the Security Council in the month of
March, as the Foreign Minister of
Pakistan has declared. Mr. Chou
En-lai has stated before the West
Pakistan Assembly on the 24th of
this month that there is a new deve-
lopment, a big stride forward. What
is that new development and big
stride forward? It has been explained
by his lieutenant, Mr. Chen Yi in a
discussion with some representatives
of the Pakistan Government in which.
he said:

“You take Kashmir and we take
Taiwan, but even after that we
shall remain friends.”

17 hrs.

The second submission that I want.
to make is this that we should under-
stand the meaning of this word ‘in-
trusion’ in its right perspective. 1
submit that it does not mean simply
the intrusion of a number of armed
Pakistani personnel or a number of
Pakistani soldiers or a number of
Pakistani planes, but it may also:
mean the intrusion of Pakistan either
by itself or through its collaborators
on this side of the border,

I know about my side of the border,
the eastern sector, a little more than
the western sector, and therefore I
would confine my remarks particu-
larly to that part especially with re-
lation to Assam. I want to submit
this for the consideration of the Gov-
ernment of India, that Pakistan is.
today planning to stage a situation in
Assam which is similar to the situa-
tion in Kashmir. Today it might be
a cry for taking Kashmir, but I warn
this Government that in a few years.
time if they do not wake up to the
situation they will be faced with a
situation in which the cry for plebis-
cite in Assam too will be raised.

Sir, I would like to take a little time:
of this House and mention a few
things that have happened in Assam:
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during the last two months. I do not
know if the Government has made a
sort of a calendar of these happenings,
but with my little knowledge from
what little information as I could get,
1 have made that -calender, It is
clear to everybody that Pakistan has
got collahorators in Assam. It has
been established in this House again
and again and admitted by this Gov-
ernment that the Naga hostiles are
working in complicity with Pakistan.
It has been established in this House
again and again that there are hund-
reds of thousands of Pakistani infil-
trators into Assam. Then, I am sorry
to say that the people in Assam to-
day talk quite currently that Pakis-
tan has got colaborators also among
a section of the State Government of
Assam. I would like the Defence
Minister and the Government of
India to put their hands in their hearts
and to admit or to deny these things.
There are the stories of money hav-
ing passed from Chinese sources and
Pakistani sources into a section of the
State Government of Assam for sub-
verting the law and order situation
especially in the border areas of
Assam. I have been told on reliable
authority that this matter is engag-
ing the attention of the Government
of India itself.

Sir, I would like to mention those
things that have happened in Assam
during the last two months. I wil
read them out because I do not have
the time to go into the background
On December, 30, 1963 Shri Laldenga
and Shri Lalmawia, President and
Vice President of the Mizo National
Front that has been demanding se-
cession from India, were arrested by
the police of the Assam Government
after they returned from Pakistan
where they had gone for negotiating
arms with Pakistan. On 5th Jan-
uary, 1964, Pakistani planes crossed
into the Indian border in Tripura.
On 7th January, on account of the
alleged misbehaviour of some person-
nel o: the Border Road Organisation
and the Border Security Force with
women in Mizo Hills there was a
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clash between the people of Mizo
Hills and those people in which a
major of the Indian Army was killed
and a young man of Mizo Hills was
also killed. In this clash we are told
that the people seized away a num-
ber of arms, rifies and ammunitions
and those rifles have not been traced
even till today. Again, on Tth Janu-
ary, Mr, Pahlira, Secretary of the
Mizo Union, the biggest party in the
Mizo Hills, gave out a sort of a
threat that unless the Prime Minister
agreed to meet the representatives of
that party by 26th February—that is,
yesterday—the Prime Minister would
be responsible for the consequences
that would follow in that part of
Assam.

Then, on January 7, the Naga hosti-
les raided a village in Jorhat called
Gamarichowa. On January 11, the
Naga hostiles blew up a bridge on the
road linking up Imphal and in Mani-
pur and Kohima. On January 12,
the Naga hostiles fired at six posts
of the Security Forces at Kohima. On
January 14, the Naga hostiles am-
bushed and killed three security men
of the waterprotection party in the
same area of Nagaland. On January
15, the Nagas ambushed and fired at
a military convoy, killing two secu-
rity men. Again, on January 15, the
Nagas with machine guns and hand
grenades attacked two police stations
in Mao area on the imphal Badarpur
Road. On January 20, refugees who
have now swelled to about 100,000
started crossing from East Pakistan
to the Garo Hills. I shall come to
that question again if I have the time.
On the 7th of February, Nagas raided’
a shop in Amguri area in Assam. On
the 6th of February, 100 armed
Pakistanis fresspassed into Puran Rag-
baria area in Tripura and attacked
an Indian party. On February 8 the
Naga hostiles killed five Nagaland
officials in the Tuensang area.

Then we come to the most fateful
day, the 17th of February, when the
incidents in Shillong occurred. After:
the discussion here, I have taken the-
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trouble of going a little deeper into
the matter. With the co-operation of
a section of the State Government of
‘Assam, a party of the Assam State
police created a law and order situa-
tion in the whole of Assam. The in-
cident that occurred on the 12th of
February appeared to be an innocuous
thing, a clash between the people
and some policemen because of al-
leged misbehaviour of some police-
men with some women, and the mat-
ter was stopped there. But,  soon
after the 12th of February, the State
Government at a very high level
meeting decided to take action on the
17th of February by sending armed
police to go into the bazar to knock
-everybody indiscriminately, spit on
the face of women and men and to
beat up the people in the bazar itself
to create a law and order situation.

Now, you cannot say that I am
‘talking about that because it affected
my people. T would like to ask the
.Defence Minister to go into the
papers of that day. On the same
day—the Home Minister, the whole
Government of India, everybody is
concerned with it—on the same day,
on the 17th of February, Pakistani
slogans were raised in Nougong dis-
trict. On the same day, Pakistani
slogans were raised in the Karimganj
sub-division. On the same day,
Pakistani slogans were raised in
Dhubri. On the same day, Pakistani
slogans were raised in  Tezpur so
much so that the Government of
Assam was forced to impose an order
under section 144 of the Criminal
Pro~edurc Code in Nowgong and
Karimganj districts, Well, you can
imagine the situation, Though the
people would not rise against the
‘Government, it is easy for a handful
-of the policemen to go to the market,
commit misdeeds and create a law
and order situation.

I would like to ask the Defence
Minister to look into the matter. 1
‘would like the Government of India
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to look into the matter. I have many
other things to say but I do not have
the time for it. What I would like
to say in conclusion is, you must do
something about the situation in
Assam. Either apply the pruning
nife or the axe as the Government of
India is doing to the Kashmir Govern-
ment. Unless and until you do it, I
give you this warning that the day is
not far off when you will have a
similar situation in Assam as we are
having in Kashmir.

Shri Kapur Singh (Ludhiana): Mr.
Speaker, I will not go into the facts
because they have already been gone
into by the hon, Members who have
spoken before me. Besides, they are
not in dispute. The facts out of which
this motion arises relate to a certain
incident which took place on 2l1st
February in the Baramulla area on
the banks of Kishenganga. Those
facts are admitted and not disputed
by anybody. Added to these facts is
an other fact to which a reference has
alrcady been made in this House, that
is, a certain news which Pakistan has
broadcast, I presume, this morning
and which is now current in the
bazars of Delhi. This news is to the
cffect that Pakistan claims that, yes-
terday a whole battalion of the Indian
arm.vA attacked Pakistani forces and
that we were repulsed with heavy
losses. I would reqguest the hon.
Minister of Defence when he rises to
replv to this Motion to make this mat-
ter clear so that misunderstandings
are removed,

Before procecding further I should
like also to remove certain misunder-
standings which seem to have arisen
out of the speech which the hon.
Member of my Party has made. An
hon. Member from the ruling Party
seems to have got the impression that
we have certain intentions and make
certain claims, On behalf of my
Party, 1 would like to make it clear
that we have no intention of turning
any misfortune of this country or any
crisis which might overtake the ruling
Party into an advantage for our Party.
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I also want to make it clear that
it is not our claim that if we were
sitting on the Treasury Benches we
are in a position to solve all the prob-
lems that face this country including
the problem of China and Pakistan
either within six months or within six
years. [t is not our position that the
individual Members of our Party are
in any way wiser than the other hon.
Members of this august House. Our
position is that individually we are
less than many hon. Members of this
House and collectively our Party pas-
sinnately believes that the policies
which they advocate are in the best
interests of this country, But they
d> not claim that these policies are
the only correct policies and that the
policies of others are either miscon-
veived or dishonest,

Having made this positicn clear I
would like to say that our attitude
with regard to the problem which
stems out of the circumstances ot
this Motion is the same which is the
national policy, namely, the policy of
unb-oken friendship with the peoples
of Pakistan, no matter what happens.
Even if we go to a hundred years’
war with Pakistan, our attitude
towards the Pakistan people should be
that they are our friends and that
they are not accountable for what
their rulers and their Government do.
Towards the Government of Pakistan
the policy of our Party is that we
should always pursue the end of
peace through peaceful means, if pos-
sible, and through other means, it
necessary, and that firmness should
always be the keynote of our policy.

Having said this I should like to
make certain observations which I am
persuaded might help the hon. Def-
ence Minister and those who sit on
the Treasury Benches to formulate or
to reassess their own attitude towards
what has been hapenning vis-avis the
attitude of Pakistan towards us. 1
want to say something about the
ethics of revenge. In Islamic history,
ind in the history of the Arabs, the
oncept of revenge and the ethics of
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revenge have played a very improv-
tant part. From times immemorial,
it had been accepted in the Arab
society, even before the Islam arose,
that revenge was a legitimate method
of settling grievances of individuals
as wel as of groups. When the foun-
der cf Islam came on the scene he
revolutionized the whole society of
the Arabs and consequently those of
other -countries that accepted Islam,
Those who have studied his life and
his thought know that, the founder of
Islam was a man, not only of remark-
able talents, but also that, he was
essentially a man of peace. He
believed in persuasion, that through
reason man could be persuaded to
accept what is right; but he was also
a man of his age and he belicved and
declared that where the other party
was cussed, where the dissident was
unreasonable and unrelenting, revenge
was permissible. Ever since that time
the concept and ethics of revenge
have formed a very dynamic concept
not only in the Islamic polity but In
In all Islamic governments and in all
Islamic societies. Therefore, bhefore
we can formulate our own attitude
towards Pakistan we must understand
the psychology which permeates those
who now stand opposed to us.

I will not go further. I am not
suggesting that the Government
should adopt any particular policy. I
suppose that for this Government to
adopt the policy of peace is the best
pelicy. I also accept that war, the
ultimate weapon of pursuing peace, is
a very very difficult decision to make.
It is not a matter on which I would like
to presume to advise this Govern-
ment. But I would like to tell them
that this being the psychology of
those with whom we are now con-
cerned, it will be better if we give
a second look to the methods which
have so far been adopting in dealing
with the situations that have been
recurrently arising out of our rela-
tions with Pakistan.

Before I sit down, I would request
the Defence Minister to answer three
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[Shri Kapur Singh]

questions when he rises to reply.
The first question is: Does he think
that the incidents on the banks of the
Kishenganga and the incidents with
which we are concerned now and
which have been succinctly placed
before this House by my hon. friend
Shri Nath Pai, form a pattern which
leads to a well-conceived aim or whe-
ther they are merely exhibitions of
ill temper? My second question is:
If they from a pattern how do Gov-
ernment think that they relate to the
current political scene in which we
are now involved? The last ques-
tion which T would like him to ans-
wer is: What do we propose to do
about this whole business?

Shri Bade: Does my hon.
want war or peace?

friend

Shri Kapur Singh: These are the
three questions which I would request
the hon. Minister to answer.

&Y werER e (faseie)
T WERE, TEEA &1 AW § a6y
9T 97 ATPHE FRTHT 97 ATFH,
qEqTe AT FATRINE Kl AN GZATG
&Y E 2, 27 99 ) T w7 qF 9
0 AT FY T AATAAT HTA qTE ATAY
g, St I mFEE e ¥ T,
wafs 3% ak # wfww faorg foam o
T a1, F99 agEiEAty & afgam ¥
q ) | ag i wre F faeit 4
A7 IF IF q9T qG F2T AT, TgwA
AT AT F FT A R g, AT &
T fAsl swE & W™ 9T qw F
wg F% o g fE fegem #0 gy
9T g9 T TAT FizT mg TR gy, A
TR g fergee &1 q@E Far
& \ fag @ete aal a1 gfagre wrer
wfa Z39 ¥ AATAAT FT WeAE FHTO

2

TFETT & a9 F 9741 T4 399
FIE 9 gwan o, fam qeg & gdlf
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qiffear # 3 w17 & gATETE g
w® ¥ W@ ¥ avEfaw IuEw
weE & fou faw avg ¥ aifare
g X WTEHT FIT F74 T84 &, W9,
frger o ofrel e § A e &
T qrar ® arfgear @ o §, w8
feq a7 & W@ 9vEr 97 wwEr
& a9 R & ug g v g | e
Ty & g gFae ar sfems, |
sfg o #1 Ifem, afer @ @@
sifer & wiake &1 siaem e
T AT FT IF FATAAT FT ET IR
f& g vF may =7 fergE FT BT
9T T way 2, S A% TEE[
AT THAT T AT AR T IAHTT
®qQ ¥ vEW, A9 A% g fegena &
e T AT AR A5 &M

wler 3l @ =g afeena §
o7 AT H AT §AAE 2, A& (9
UF 9T 97 AT qfEET w8,
o 7 FREAT F AT ® /Y AEsaa @
% T fAEAAT 8, a8 @ Wradd v
fa<ia, WrrEd 97 grEE AT S |

st ot gy afveg § aife v
F fazar w7, o1 30, T AT 9 W@
CIEAEE e R E I e T (O §
qiffFam #1 EHmET T AT @I
ey 57 w7 & 1 & modr v ®
T FT TAY A § & AT F ATHA 98
IA7 TEAT FEAT §, A fF 91T 7
F fyvere afafafy, «f qeeR &9
ST, 7 gre aftag # faar o gRw
g o T fF feed dxg @t ¥
qfFETE 7 QYoo AT VAT HHTHT
97 ATHA (T & 1 T AT A
#1 uF ey wifaly ag 77a1 &,
dY ag dean wgp gl w1 Imad
¥ fom 4, agt W AT & fag o
Y oF aga 7@ T £ 1w dm A
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#9940 AR AR § TF
&, 98 3 Wi ¥ do1 @ "
97 & o fa Y feafq & 9 9m,
Tg a9 §AA § AG AT

R fo, o gz fag, & woor
F T F7 UF AT qIE FT AT
AT WR I F7 F ag S
qafas wamAfa &1 af=mas & 0 F
FEA AT {4 G wew IR W€ £
3 TAFT g mAEfe & afemas
gl &, At vAw gra anfmT ¥
AT | FAA I 1 A8, afew
"I 3 A7 FT 4 Wi § F 97 g
s fa AT § A 2 R oz
T HIT &1 AT &7 a4 A9, THIT I
frmer @ e v, T ww g
SETT FT O AL F, gATe A7y fafred
MIEAS FT FE ATAFTA AT &, FHIC
fafredr ¥ 33w W Ry W@, ar
WT7A FT S AU 38 qr9q7 & fa
ferma 21 &, F97 wE §vET #Y
qfE st &for g1 € & fF wg g A
& feufq g0 7 &, arew =1 feafa & =Y
@ | W AT fay 1w Faw
|TT AL 47 WX 9% @7 § w6 faan
ge & ag Fe e g fE ogw At A
ag feafq Gar #v) wifee f g Fa=
=g F fea™T § 7 77, afer ww gw Ay
arrw &1 feafg § o mT =ifew
& T R € T A g A e
FAm A @Y 7 ©, su femfg X o g
T @, afex W@ 1 Ao v feafy
o wrAr =fgm | i gw aafsa
wAEfT  ATST FT F T qAA |

et aF EATR &W ¥ qfeer #
Fratfeal 19w &, & 93 g@ ¥ @
9 FIHT K1 TG FI0dT FT OF @
STOl AT ATEAT § | AR, (&R H
& & o 9w el fr @ 3§ aee
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& FT A9 gU iFwAE F1 dEqr [
& AR Y far aredte & wa €, wn fae
¥ aradre ¥ wafy W @ T g,
Ty A AT wedr 9 g

17.20 hrs,

[MR. DEPUTY-SPEAKER in the Chair]

HUE, YRR & NI FT GO BIEY,
98%Y § fzuy mar |+ ®EEdr QREY H
S {1 J1e THHT T KA A9, qE7 ATAT
2 3@ § Famr g fF g &,
Q&R FI T & H AT IEURE F FT
wT g mfaE ¥, T den
§ AT ¢ AT W¥e o %k &t faAr
THIE & TEd aTo IfEEAET 4 IAHr
FET ¥§ AT ¢3S A1 | ToAT agy
g N, 9iF &1 W@ F O S
qfFETEl At WA § g, WiE Ad
TYET AT ATHT F G AL AT
qu H ag %A gu 1 a1 Fq K1 THIAT
T X arfweTd F w0 (e F WK
&1 21 gry g w9 ferfa ot s
feqfq vt =<y o7 WY 9 e A
31 517 g WTE qEATHT A1 AT A §
ﬁ@%gqé,ﬁtmmmﬁa‘r
e § wffem § 71 #1820 §,
iwom%mqﬁaﬁmm
TR HAT F g1 A9qq ¥ | T A
I ST WK TR & g7 7 |

# @ %1 g feomar § A< K9
T AT I AR TR F A
e 1 fF ofew™ @Y & aw
TEGTE FT AHHT 9T TH Rt qiem
mar ot | fegmmm 1 oifade ®§ o
TEAT =91 IS AT | WRY FToav |
IEH ©F "WIeT @ gwoar fw a)
o= aTge @ ¥ | qg arfEaT F
U TH A FY 419 € | g BRI ad
TETE FT GHT 9T FieT- 747 97 )
I9 918 ¥ fasd 1 4T At i & ¥,
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[ sFrdR aredt]

F X AT F 91w AT &)
feeft @ AR gor gar @ Wk A
frar gar a1 wrd W, wa
", T W F fAu gw agT o
faeelt o3 #1 Jar@ AT R E 0 @
WY A IF WAL qreT 74T 91, IF &
TR ATIATHT F1 TAF 4T | oW
YA & & v qgem s
gfeam= o 7 w7 f5 aweam w0
AT T AAT 7 AFR FT 5ATH 3
fF 3t o oiffeT@ gwis @<
g AT T H Tew ougw % feafy
W A FT q A AT, FE FE AR
gFar g |

& & TF AT A AR i
g ¥ foo mats & miFe &
A O AEATT F FA MO F orRE
984 ¥ 0,30y FIHA U, TET 7
QREA F T F7 0,589 BT T | AT
¥ WG IR FCAT Q¥ F 38,50E @Y
TG AT 1889 § TF FT Yo 9 I TE |
FIAAT F FEC AT Q4] F IAR
Hear 33,954 A1, 9 I 9859 § 7@
FL 39,0¥8 F T | ASHT F I
V¥, 439 ¥ I FT &9,5%0 B T |
WY AT TN AN FHS § B orad
@8 fedt gf wraw  ®v & ar TEr
;T O

TYY FFTH FT ITHER A HR T
S g0 & 7 AT W TEAY AR E
AT ST FY WGAT FT A T T2 qHIE
FZT AT § | TF HAAT F7 fwara o
Yo To UHo FTdT #T fo@l &, 19y
Y 931, FE AT @Y 92T, ‘NS T2
&9 &t T’ | oF 9zAv 99 F fAEy
gt ¥\ 9T TrelR ox qrfeera X
gaem fear @t AgEsh aniet ¥ qed
M fF Oy o W gw At fafady
FEAX d AF @y o whgar awr
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¥ oy T A AG w A P o o X
21 fF o afesr 3 fafedr S
A gw @ W A, wfgar A A wi
oA § | FEEIE A A v
A FT IAX AT AT Yo To To el 7
oAt e foraT § fF 3are & qre
o F A AT AT A TR FA@T AR
AT FT F3 fF < fafady wwr §
A woA T gg E fF Fre Sy
qarifeal ¥ 9o AT FT F@ AER
&1, WL qffeaE 3 Frei o gaar
femr & A1 e &Y fafad R
A fAqmEz F A g FOAT AqAT
aifgd | T Ao To UFAo FMAT 7 LY
ST #Y A fAEr & 1 3947 AT agt
F A T AW qdar @ | AfET [
W FT TTTA TAAT 20 FT {240 E, 70
FRAC F faar § 5 frqay 78 afvomy
) oawm ¥ A wrar (v O
fFar T ¥ 1 WS WO G WY
s guEerE wg ¥ oW & g
s g fF ag feafa arfeear i @
¥ o @ @ v fo fargarer @Y
&Y mfemt g g1 99 § o7 WK
oF &Y UFEl e ARy § ar g
A GTAN HAT FT @S g1 FL FgAv
Tfed e ara 3w feafq &1 @
TG F | gH FT @A W F qg o
Fgar =gy fF qdt ofeea § @@
ot Y HEAT FaA &R AT@ W TR
¢, SHET WY T AT RO F1F
freFTeraT & A §ER 93 & gIF WINT
¥ I7F W W Twee wEA AR F
feed ¥ 3 IATM AW @, IaAv
g arfeeara fegem F | )
gy g @i gftar F e gy
Y wefed | 3T Wi § I W e,
9 3 WTAT A g A, e R WM F -
Y Y T & gEA, oo 37 fawarg
g
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o TR FAGT fga (Fr@ias ):
Jureme HEied, fow fawa oT gw qm
g T W@ &, JOFT UF qAC T /A
g oR gua Afa 1 ) & FEw Afa &
98 9% T | 918 gEerd fawi ¥
WO §Y, AR AR wI § g1, g% 5
g YW T gRUT FAT W AR
qre dTe FT 9gA T §, TH QO A
¥ g w7 § | ) oy Srgat
F1 3 &7, F:Y AF F 7= gAY Togd
¥ GUHE F7 4R, FEY HAGT & nfF-
@ F ufy gen ofwg § @ S
A g7, gAm 2 agw gH AW &
form &1 AT grET § {F FA qvoEw
gt F 98 oFsy § B T ¥
e &, T FE oFed &, AfFT o
FET faRat M WA & gurd qraa
Y T AT & | IHFT A0 A ST &
fis gl O @I UF U HTO & el
Y, FAT T G TER I, FHT avfre
o AR F qTF O T T AR qQ
greT A WAL FHC 9T T wyAv &7
afan & a7 T FAER § 1)
IGF! AR W HR q@AT g 97 |
AfeT & wr e § B o g @
Y T qT G KT FAFIA 9 gH
forerar ajEaT HA e A qrfEET O
A AR F W AR F & S
et W 9T

O 93 I FY 3ET Al w;v
afiew gor & f5 e g Qi At
q¥ gAY feu &, gy oY & grEy Wy
O @3T8, T 2 97 oY 9w @wy
g, s W aofeee €@ a9
IAAT FE 39 IO T A ¥ AT fady
AT 7 frgam & T fqar §
W g IH I9E ¥ 9T 989 7 g &
qF AAS T & {F afa g ¥ ¥ wg
farer et 1 e 9 & A0 wwe
fr g0 M ¥ g A P ¥
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A F A1 gW AW & guH ane
e ¥ g9 7% a1 gH 1Y ¥ gea
FFfTWFY | g2 7 F OF TEAT
f& gw QAT = @ arka frar &,
F T & | TF WA 9T I fa@r F3
™ @ T+ § 5w adom ar g
F i Mt o I AR T @) [
T I, SEET qqT W ST |
zafan W T & | et aw arfee
¥ gAY F1 T ¢ afe gw o &
I F AT QA ¥ gARA FT AT
g F AR H W T & ufw
FEAT | AT AT AT 9K & TR
e g fr o & geerd & fog
& g | T8 Tg AfT 5@ A
I 93 T AER A | qEqE
Jq I A gagrd o o7 e aArd
A 7 GET T o e g & A
¥ uw ar A fa qrieeq @) |1
& Fig ¥ g wfas ww @ R
AT g TE A oA, 59 & e
w® ¥ o 99 fag &7 & T av fF
T FE fF R AW I wws a
@D FT AN AT | T AT R
T & 5 o st faw A aew w Y
o, @era #7 ag feww v 91 g ¥,
IgF I G AT g T F fog
IER TF I T 3§ o g
e farem o7 <@y @ ff arfeem @
Iowd & fog A ¥ gEs | e
T 9 ? AR |l f AW g T )
i aa F AT § 1 guEr A
AT f onft aF A gAR FIE 5 §,
= g7 A @ s =R ad ghar /)
qar F s fF fegem av Afg
frg ag AT < 1 § g3 oo a3
¥ Fg a7 =g g 5 el @ gew
¥, uF oy J¥ & fwre ¥ 37 , W
qdf dT FT ATAAT GgT FIATE )
ST § W AAEAT FT @ 9T qawy
T | ST A K e fog dac g
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[0 T wET ]

& garo 3@ A @) 9, Wow A W,
foeft fagr & fau agd-Aed aEe
& ¥ 1 Ffea Fad fag fF o
IF 928 T ¥ FE Ay a7 78 §,
A ara 9ATR), T g awd
faar A, T qg7 AET A Q) W} e
Y g9 7 ey foeft g F e &
g W), TR A T wEe Tl
FET |

g7 & ag7 & Fg W g fF ag
FAAA G JF aF AR GA 3,
qre H, T I A0 I AT T
#ify % ArHY T F=AT ST {, T AH
@A AT A T o w oy
a7 a% 5t @ a1+t & gAmTe
@ WA A AT AL qaw g @l
FFAT AT F P @ 3 g
F fau ff=a oY A % graew ®
ME = fapd a8 gFw &

oq ¥ Il AEF T I AT AT
qTH AGHT CATT AT A IR FE
2 fF g ofsem &1 & afeT 9
sive wudraT & o) @ are T FwEr
=t reATET 11 AT AT AR
FE-maar e ¥ & oA § A
0 & Ut AT ¥ @, A9 6T F
T AW ? A Y A W gRa-
FAA arETEEEn, QA @ wf
TOHT G TG F FHAT | T TG AT
or a9 | 5 a8 & & fow wan g,
oHO#T 9T a3 7 | 9HF ae §
fora a@ & @ @19 g § 9w T
g &\ #g faar sman & R wwhar
F T AR FZ F AW AT ATIR
FifE TR FT @I & 1 & Faw
g § 5 sl SR & g &
T g F §, afew Sgw &
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Y @A qE gar S | OE
AT 97 59 foare) ®R &@ &F fay
®g foar 0 ¥ 5 ag wife & &
@ F i Q7 arelt 1T § 1 AT
T Tl < afT I o T W
6 awlt Aifr 7 & ¥ g% afed
& &1 0% Wy ¥ Q1 & R, Q@
a fd | R g 3 dEer
FAT R wF A ¥ S F e
AT g3 & oy 3w o o s g ®
AT FEA & T S A I H F Faw
R fagret, s A ag @ gEaT £ fF
IUAT ¥ FIETE aTAAIT F 9 AT 0
A T AT FT ATRAT H7. AL TTH
freag &1 wrwar g @ &% 1 & qar
IS 97 SR AR T E HF
I & 1 AT TT AT & a8 T
@ & dmr gl 1 AT, g FRAR
F & FT A AL @ ST F T FL
F | § q@f S & Ty § g8 I8
F7 3 wgw g fF foaw ag @ @@
HAATAT FT A9 g1 § IaF graed §
oF qaqq Afq fraret € o ifer

ifeT # & UF & 9T WY ¥ /T
HA FT AT AEAT § | O FA
o farar St &7 A AT § gH O6E
I FTAT  AfFA Ag qom g W}
forarsft 7 & fag g aw ¥ g
rEdr gaATEi &1 fawe glar wWr g
@ g wg W A o M fed
TF A AR AT A9 7 R ¥ fF
& oS @ 5T wen & ge @)
AT 1 9T F 99 @ g 9% d9%
&\ oF a1 9T § qg qFeT AT AR |
afrw fee ag 78 g1 =ifey fF gad
STt &1 T L g & g A Y H
ST FT §3 W 1 gEA AT qG gAY
arfex fF woer Aifg gwoar X ag
& 9ga ST ¥ W9 ¥ FFA A0EATE |
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Shri Sham Lal Saraf: Sir, I am
thankfu] to my friend, Mr. Nath Paj
and other colleagues who have moved
this very important motion because
tertain things have to be brought to
light before our Government and the
people. This motion involves three
‘hings: security within; security with-
dut; and defending the integrity of our
rountry. I shall talk about the west-
xrn border that lies in Kashmir; I will
tot, however, go into details. Whean
there was aggression from Pakistan
and fighting broke out, a cease-fire
ine was drawn by mutual negotiations.
[ have pointed out already *hat there
ire certain dents in that line giving
1s some advantages and disadvantages
too;  equally some advantages
and disadvaniages to the other
side, Pakistan. Till it is finally decid-
ad whether that will be our future
border or not, certain things have to
Je done but due to the intransigence
m the part of Pakistan and the help
the gets from Western Powers who
iometimes profess to be our friends
also, things remain unsettled. I am
yet to see a white-skinned person
~ho has ever supported Kashmir as
'ar as India is concerned. Happily,
after the cease-fire line was drawn,
Kashmiri speaking people have come
0 this side; politically it is a very
wvelcome sign. But the politically
‘owdy elements are on the other side
ind therefore certain things happened
n the circumstances, which could not
1ave otherwise happened. Shri
drakash Vir Shastri has said that
ince Jan, 1949 there were 1500 raids
n my part of the country alone. This
s being done with a set purpose, that
eads to unsettled conditions, in secu-
ity and confusion. We try our ut-
nost to cultivate the last inch of land
n our State but these raids unsettle
hese things. About what has been
\appening there, many things may not
\ave come to light even now. I wish

had a little more time so that I could
rive some figures.

Mr. Deputy-Speaker: The hon. Mem-
er’s time is up.
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Shri Sham Lal Saraf: Five minutes
more, Sir. You will realise how many
villages have been desolatedq how
many men, women and children have
been killed; how many houses have
been ruined and how much of cultiva-
ble land left unploughed,

I would like to make one important
point. Maybe there is some dispute
from their point of view as far as the
cease-fire line is concerned, but where
there is no cease-fire line, why should
they resort to raids every day? 1
want to ask the hon. Defence Minister
this question. In the districts of
Jammu and Kathua and other areas,
certain things have to be done cons-
tantly and on a permanent basis. Cer-
tain places have been read out by my
hon. friends Shri Nath Pai, Shri
Harish Chandra Mathur and some
others. They lie mostly near Jammu
where there is no cease-fire line. Yet,
why should there be raids on those
places? Thercfore, certain things
have to be done in respect of those
places also.

1 would now like to make three or
four suggestions. Firstly, the Defence
Minister has to make it quite clear
whether our borders in the whole of
Kashmir have to be protected and
defended by the police or the militia
or by the army alone. I would say
that the military should take over the
entire border. Secondly, if there are
raids, we must give fight and pursue
the raiders and catch them on the spot,
as to show thus that we mean business,
If we do not do that, we will suffer.
Thirdly, there is the question of secu-
rity. The Ministry of External Affairs
issues permits and allows people to
come from Pakistan to our side. I
would quote only one instance in this
regard. One name has been quoted in
the Rajya Sabha also: Maulvi Abbas.
He is a person who is a Pakistani
national. He was allowed a passport
to come to India. He was permitted
to go to Kashmir, and he overstayed
there by two years. The other 8ay he
was arrested. I would ask the Gov-
ernment: how was the passport is-
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sued, how he overstayed and how all
these things happened? He must find
out the facts.

An hon. Member: Hc has been re-
leased now.

Shri Sham Lal Saraf: This instance
wili indicate what is happening as far
as passports issued to visit Kashmir

are concerned. The De-
puty Home  Minister is there.
I would ask her one thing.

I have also brought this point to the
notice of some high authorities here.
In 1961-62. how many telephone calls
were booked from the Kashmir Gov-
ernment Trade Agency at Amritsar to
Lahore and Rawalpindi? ] want the
authorities to find out how it was done
and why. There should be an enquiry
made into this matter.

I submit we should be very strict
absut our internal security as well as
external security. Our borders can be
defended only if the army takes full
control of our borders. 1 know al-
most the entire area of my part of the
country. If you go to Keren, you will
find that it is all high mountains.
The poiice personnel go there
with rotten 303 Rifles, pistols,
while the Pakistan Army, that
faces them, have sten guns and
machine guns and what not. Why
should not the army take over those
areas? I submit that all this police
and border militia should be with-
drawn and the entire arca should be
handed over to the army for Defence
and protection of the civilian popula-
tion residing there.

As far as the East Pakistan border
is concerned, the refugees are now
pouring in. We lack in publicity and
in propaganda. This is the time when
the world shoulq know what is actu-
ally happening there. We must let
them know these things by chalking
out a definite publicity and propaganda
plan. Till now, the Hindus were
being driven out from East Pakistan.
This time, the Buddhists and the
Crristians have also come. Is it not
the time for us to create a world opi-
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nion today and say how things are
happening in Pakistan? If we are in
a positiort to place our case fully and
strongly before the world, I am sure
that world opinion will be absolutely
with us and should be with us.

Finally, I would say that these are
not simple raids. There is something
more behind them- and something
more has to be done on the State Gov-
crnment level, on the Central Gov-
ernment level and also on our people’s
level.

With these words, 1 hope that the
hon. Defence Minister will satisfy us
on the points raised. -

Shri Y. B, Chavan: Mr. Deputy-
Speaker, Sir, the motion for conside-
ration that was moved by the hon.
Member Shri Nath Pai hus given us
an opportunity to place certain facts
before this hon. House. The most im-
pertant fact that we have to consider
is this: what do these incidents indi-
cate, and what is the pattern of these
instances? I think we will have to
consider them in a proper perspective,
but in order to gct a proper perspec-
tive. we have to sce some of the poli-
tical realities. The first political rea-
lity is that we are dealing here with
two unprincipled neighbours—Pakis«
tan-and China. The second political
reality is that we have got to accept
the existence of a long cease-fire line—
I use the word “cease-fire line” with
all its implications. Sometimes it
tends to become alive and it is getting
alive for the last 10 years off and on.

1 very well not only appreciate, but
am bound to explain to this House
what action we have to take in the
case of the incidents that take place
from time to time. We must accept as
a corollary to this reality of having a
cease-fire line that there is an inherent
situation that we will have to face
such instances from time to time. The
only point that we have to consider is
whether we are equally strong to deal
with such instances whenever they
oceur,
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1 am not going into the information
of the last 10 or 12 years; I am only
taking the information of last year
1963. Since January 1963, we have
suffered in J. & K sector casualties of
12 dead ang 18 wounded, while the
intruders have suffered casualties of
18 dead and 23 wounded. So, it is not
that we are not meeting with strength
the intruders who come to this side
of the cease-fire line.

Mr. Nath Pai mentioned two ins-
tances to which | made reference in
the Rajya Sabha. I would like to tell
this House that only yesterday on 26th
one of our police patroi came across
a group of intruders from the other
side. They gave them a good beating
and they had to withdraw back leav-

ing behind 3 dead bodies. I am men-
tioning this not with any
sense  of revenge, but to
show that certainly our people

are also quite alive to their responsi-
bilities and they are taking certain
action. In the month of January.
apart from the incidents which did
not produce any casualties, on 16th
there was an instance where 2 Indians
were killed, but in the latter part of
January near Jammu in Ramgarh
area, there was an instance in which
9 Pakistanis were killed and 8 were
wounded.

Shri Sham Lal Saraf: We had to
give up 2 big farms because of cons-
tant raids in Nandpur, Jammu.

Shri Y. B. Chavan: I am telling
that this series of instances are occur-
ring and certainly, as we had to suffer
some losses, Pakistan also had to suffer
tertain losses.

What, really speaking, are these
instances meant for? I entirely agree
with the hon. Member, Shri Chatter-
jee,—he is not here now—that their
design seems to be to create an ins-
tance, to create a condition, tg have
an emergency meeting of the Security
Council. If that is the purpose they
have in mind, certainly we must try
to understand that they will continue
to do that till they think thgt their
claim is satisfied or not. We will have
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to distinguish between these two pos-
sibilities, 1 agree with Mr. Daji who
said that our defence preparedness
should be “calm and calculated”. I
entirely agree with him. Certainly,
we will have to have a calm and cal-
culated preparedness. I do agree that
a country like Pakistan only under-
stands the language of strength. We
will have to show strength whenever
the opportunity comes. But certainly
I would not be agreeable to the situa-
tion that we should try to go across
the cease-fire line and create prob-
lems. We should not do that, because
it will be serving their cause and
their  design. If their design is to
have an occasion to raise something in
the UNO tomorrow, we should not fall
a prey to that. At the same time, we
must not follow a weak-kneed policy.
We are not following a weak-kneed
policy in this matter.

In this case of ambush, the word
‘ambush’ itself means some sort of an
element of treacherous surprise. Our
police were on our side. Naturally,
we do not have our army personnel or
our police patrol on every inch of
land there, particularly in that part of
our territory. The very purpose for
which the police group was going was
to patrol the area. It seems, possibly,
they were on a wrong foot they had
concealed themselves in that area and
they just made a surprise attack and
killed our people.

Shri Hari Vishnu Kamath: They
were well inside our territory?

Shri Y. B. Chavan: Absolutely and
clearly on our side.

An hon. Member: How many were
killed?

Shri Y. B. Chavan: I have not got
that detailed information as to how
many of our men are with them. Our
information is that some of them are
with them. I do not want to mention
their names, because possibly they
might kill those men with them to
prove us false. Therefore, I do not
want to mention the ‘names or the
exact number.
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These are, Sir, some of the points
that we will have to bear in mind
when we take a certain view about
the matter. Certainly, we should not
be complacent, I agree, about it. There
is no scope for us to be complacent,
but I would certainly make an appeal
to the House that, equally, we should
not take an alarmist view. While
hearing the speech of the hon. Mem-
ber, Shri Swell. I got the feeling that
there was an attitude of alarmist. We
should not take that view.

Shri Hari Vishnu Kamath: Do not
be complacent either.

Shri Y. B. Chavan: I agree that we
should not be complacent. Therefore,
I welcome this discussion, because that
certainly keeps everybody alert. I
would request this hon. House to take
this fact into consideration, because
there is a feeling—I do not think
there should be any reasonable cause
for that feeling—that it is only the
Pakistanis who always come here and
give us a beating as if they are not
receiving any beating in return.

Shri P. R. Patel (Patan): We do not
hear about their being beaten.

Shri Y. B. Chavan: That is why I
am telling you,

Shri Hari Vishna Kamath: Our pub-
licity is bad; publicity is poor.

Shri Tyagi (Dehra Dun): We beat
quietly.

Shri Hari Vishnu Kamath: Why do
you keep it to yourself?

Shri Y. B, Chavan: In the case of the
eastern sector, I entirely agree that
there also in a certain number of
places the border is still undefined ang
that certainly creates problems. We
have certainly takes some action in
order to reduce tension and to finalise
demarcation in the Lathitilla-Duma-
bari area. I would certainly like to
point out how Pakistan Government
sometimes takes an un-principled atti-
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tude in this matter. It is a very in-
teresting experience that we have had
about this effort to finalise demar-
cation in the Lathitilla-Dumabari area.
This is what happened. In an effort to
reduce tension ang to finalise demar-
cation in the Lathitilla-Dumabari area,
an offer was made to the Government
of Pakistan in August 1963, for crash
demarcation of the area by the Cen-
tral Survey authorities of India and
Pakistan. No response was received
from Pakistan for some months, but
they finally agreed in December 1963,
to have a meeting of the Surveyors
General at Dacca.

The Surveyors Genera] met at Dacca
from 18th to 20th December 1963. No
conclusions could be reacheq at the
talks in Dacca and the Surveyors
General again met at New Delhi bet-
ween January 8 and 10, 1964. This
meeting was totally infructuous. The
Surveyor Genera] of Pakistan insisted
both at Dacca and at New Declhi on
the acceptance of a straight-line
boundary. Our delegation explained
that the notification issued prior to
1947 and various documents available
provide considerable evidence that the
villages concerned had been and con-
tinue to be under the jurisdiction of
Thana Patharkandi. Since these vil-
lages were part of that Thana, they
were rightly included in Indian terri-
tory. The Pakistani delegation was
requested to pay a joint visit to the
ground to verify the actual position
before commencing demarcation.
Efforts were also made to verify the
joint procedure for early demarcation.
But these proposals were not accep-
table to the Pakistani delegation nor
were they prepared to continue with
the examination of available records.
When it became apparent that the
Pakistani delegation had come with
the determined view to disagree, they
were pressed to record the views ex-
pressed by both sides in the form of
signed minutes, but they refused to
sign any minutes of the meetings. Our
Surveyor General recorded all this in
a written communiecation to the Pakis-
tan Surveyor General and the latter
replied that since they had already



2951 Motion re:

“decided to disagree” there was no
point in drawing up the minutes of
the meetings. Really speaking, what
‘we have to try in order to lessen tens
siong is, we will have to finalise or
define finally some of the areas. I think
our efforts will have to continue in
this direction, despite the provocations
that they may provide every now and
then. This js the perspective I would
like to place before this hon. House.
We will have to study this question
and appreciate these problems in this
perspective.

I agree that there is no reason,
there is no ground, for us to be com-
placent because I fing there is every
reason to be rather more watchful
because 'of our recent experience. Here
I must give certain information to this
hon. House. After the recent crash
of our aeroplane, when some of our
aircrafts were going round to search
the missing aeroplane, we found that
continuously we were receiving some
misdirections or interruptions {rom
some radio stations located in Pakis-
tan territory.

Shri Tyagi: There is espionage.

Shri Y. B. Chavan: Our aeroplanes
had this experience two or three times.
Naturally, we have lodged a protest
with Pakistan. Because, thig is how
we will have to begin. Certainly, we
have taken action. We have taken
up the case with the Pakistan autho-
rities. Let us see how they respond
to that.

All these things do indicate that
their® desire is to keep the problem
alive. So, it is certainly good that we
are also alive to this problem.

Shri Tyagi: Do you think that the
threat from Pakistan ig serious?

Shri Y. B. Chavan: Well, T would
certainly like to say one thing. I
would like to repeat what I said in the
Rajva Sabha the other day, and cer-
tainly I am taking responsibility for
saying this‘to this hon. House, that as
far as the information we have got is
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concerned, there is no massive concen-
tration of troops so that there can be
any invasion of India. But if they
take any steps in that direction I can
assure the House with all responsibi-
lity at my disposal that we are pre-
pared to face this.

Shri S. N. Chaturvedi (Firozabad):
It is very heartening to learn that
some of the intruders were repulsed
and some were killed also. Why was
this information not given to the
public when we so scrupulously res-
pect the cease-fire line? Could we
not have given publicity to the fact
that it is the intruders who are being
captureq or repulsed without our
crossing the cease-fire line?

Shri Y. B. Chavan: I do not think
we had the opportunity to make this
announcement to the hon. House
before. In the case 'of Pakistan, they
used it for propaganda purposes.
Sometimes it is asked how Pakistan
first gave this information to itheir
radio. It is very clear because they
had planned the whole thing and they
knew the whole thing rather early.
We have got the information nearly
24 hours late because we were not ex-
pecting such an incident. It occurred
at an isolated place. We got the in- -
formation on the 22n4 or so. It was
a Saturday ang then came the holi-
day on Sunday. So, naturally, I
could not come to this House to give
this information earlier. Pakistan, on
the other hand, went with this news
to their radio as soon as it occurred.

Dr. L. M. Singhvi: What about the
morning broadcast of today which
alleges intrusion by Indian patrols?
They have given very wide publicity
to that.

Shri Y. B. Chavan: I have also got
this information about their radio
broadcast. As I gave the information,
only yesterday at 11 O’Clock some
of their people tried to enter our
areas and our police patrol detected
them. There was exchange of firing
and they had to run away, leaving
behind three dead bodies. Now, when
their dead bodies are in our posses-
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sion, in order to create evidence that
we have trespassed into their terri-
tory, they have come out with this
broadcast. I got this information to-
day, just before I came here.

Dr. L. M. Singhvi: Why not acce-
lerate the process of getting infor-
mation?  This announcement could
have been made earlier in the morn-
ing, instead of waiting till evening.

Shri Y. B. Chavan: I received this
information as I was coming to attend
this discussion.

Shri Swell: Will the Government
take this opportunity of giving pub-
licity to the fact that about 100,000
Christians are fleeing from East Pakis-
tan to Assam and expose Pakistan in
its true colours to the entire Christian
world?

Shri Y. B. Chavan: This is your
suggestion. Certainly, we will have
to think about it. I cannot, on the
spur of the moment, give you any
definite assurance on behalf of Gov-
ernment; I am not supposed to.

Shri Swell: T understand that that
is for the hon. Prime Minister to do;
but this matter cannot be fought only
with arms; it has to be fought also
politically.

Shri Y. B. Chavan: You have made
a suggestion which is certainly good
and useful. >

So, there are two distinct things
that we have to distinguish. The
series of incidents which are created
on the border and a full-fledged inva-
sion, if they want to take a concerted
army action, are two different things.
I must say that in the case of the
first thing, we must not take an alar-
mist view. We must also take into
consideration the resistance that we
have given and the punishment that
we have always inflicted upon them
whenever an opportunity came our
way. At the same time, I must say,
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as a result of the Pindi-Peking axis:
whatever is in their mind, if there
are any designs against us we cannot
say. But if at all . . .

Kamath: You
You cannot
Pindi-Peking

Shri Hari Vishnu
cannot say even that?
say that behind the
axis there is a design?

Shri Y. B. Chavan: We cannot say
about the detailed plans. If they
have got anything and if, really
speaking, they try to do that, we are
certainly taking action and are mak-
ing preparations.

The hon. Member, Shri Nath Pai,
mentioned that 1 gave that assurance

about ‘our preparedness. I can cer-
tainly tell this House that 1 have
given those assurances in all the
seriousness and in all the sincerity

that I could command.

o TH wARR =fgar: 3w Tl
A ot T T g Y T A A

Shri Y. B. Chavan: Somebody said
that these are not places where some-
body could come and occupy the
chair. I think, Shri N. C. Chatterjee
said that. I can tell the hon. Mem-
ber that the moment I feel that I am
not trying to serve the country in the
right form, without anybody asking
me to quit, T will quit myself. It is
a place of the greatest and grave
responsibility and the assurance that
I am giving is not merely to get away
with that assurance in a short debate
like this. I know that this is an assu-
rance not only to this hon. House but
to the country at large and what a
grave responsibility it is. I can assure
this hon. House—I had discus-
sions with the Army officers also
before I came to give you this assu-
rance—that our preparedness in this
matter is as good as can be expected
reasonably.

Shri Sham Lal Saraf: I want to ask
one question.
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Mr. Deputy-Speaker: The discus-

sion is over.

Shri Nath Pai: No.

Mr. Deputy-Speaker: There is no

right of reply.
Shri Nath Pai: It is a well estab-
lished convention of the House.

Shri Hari Vishnu Kamath: The hon.
Speaker said—I suppose, you were
also present, but I am not sure—20
minutes to the hon. Minister and 10
minutes for him to reply. He said so.
We all heard it. My hon. colleagues
will bear me out.

Shri Nath Pai: There is no question
wbout it.

Mr. Deputy-Speaker: All right.

Shri Nath Pai: I am very grateful
that the approach of almost a!ll the
hon. Members who participated in
the debate was not from the narrow,
seclarian party point of view. Al
tried to remcmber that the matter we
were discussing was above party
politics and that it concerned the
‘whole country.

Shri Tyagi: We are all patriots.

Shri Nath Pai: In the few minutes
that 1 will be taking may I pcint out
.once again, in spite of the assurance
given by the hon. Defence Minister
whose sincerity or honesty I would
not question nor would anybody here
like to question, that the whole pat-
tern seems to be not very mysterious
and the design seems to be verv clear.
1 will quote two leaders of the two
countries. Raja Ghaznafar Ali Khan
‘had made the long-term objective of
Pakistan clear to this country. This
‘was the slogan he gave in Lahore,
mamely,—

‘gw & famr arfaeam,
T3 F A fegem ("

An hon. Member: English transla-
tion.
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Shri Nath Pai: They have never
forgotten this. They hav# never
repented having made this their main
objective. Combine this, the long-
term objective of their newly found
ally, China...... (Interruption).

oAt fe=t 9 98 awea & wl 9w A
qg gHH A AIEY

Shri Y. B. Chavan: I am afraid, you
are merely advertising whoever gave
that slogan. Do not forget that for
the freedom of this country we also
learnt the slogan of “Do or d.e”.

st ad: gragT R E i gw A
afaar o gatfaat € 8, o=y a9Tw
AT WX IT F oA A A ) aw A
IAFT AFAT AT 77 o7 %

¥3 FX AN fege (7

& o o AW : HF ¥ S@w
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Shri Nath Pai: Add to this, Mr.
Deputy-Speaker, what Mao Tse-tung
has said very recently about our
country. The hon. Defence Minister
was absent when I tried to raise this
matter in this House to draw the
attention of his colleagues an3 parti-
cularly his to this. Mao Tse-tung 8
reported to have told a visiting
dignitary: “The Indian Army—where
is the Indian Army? Invisible in war
and invincible in peace.” This is the
estimate of Mao; this is the slogan of
Pakistan, and this is the new combi-
nation with which we are confronted.

18.00 hrs.
-

I fully agree that let us not be
panicky; let us not take a chauvinis-
tic attitude towards Pakistan; let us
not forget that we talk ourselves of the
people of Pakistan. But, certainly, to
demand that we take’ notice of the
realities is not wrong.
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The Defence Minister hag taken me
to task for saying: ‘Go, give pursuit
ang punish’. He says that if we do
that, it will create international com-
plications, giving Pakistan the oppor-
tunity she is seeking, that is, to take
the issue to the Security Council.
May I tell him that he reminds me
of a plea the Prime Minister made
when we pointed out ‘If you come
acrosg Chinese posts built on Indian

territory, why do you not demolish
them?”. He said ‘If we demolish
them, it will lead to international

complications and lead to war’. If
building of posts on our territory does
not lead to war, why should demo-
lition of posts lead to war? 1 never
understood that, and this Parliament
never understood that. If  their
coming into our territory does not
lead to a war, why should our going
into their territory lead to war? This
is not being adventurist, but just
telling them, speaking to them, talking
to them, addressing them, and con-
versing with them in a language which
they understand.

I am very happy to hear from the
Defence Minister that whenever they
have come here, we have tried to
punish them. I am not happy to
announce the figure of dead Dbodies.
because it is against the very grain of
our culture. But I would be happy,
as indeed every Indian will be, to hear
that everybody who intrudes into our
land does not go alive leaving our
territory. Saying this is not being
chauvinistic.

Now, may I ask some questions
ebout that? I am very glad that the
Defence Minister has said that the
preparedness continues. The assuran-
ce is good as far as it goes. But he
has never answered this question,
namely whether the preparedness,
whether the vigilance and whether
the combat-readiness is as much as we
demand, because the peril is not only
from one country, but as he says,
from two unscrupulous countries.
How does it happen that not only do
they come and infiltrate, but we can-
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not prevent the illegal inflitration of
tens of thousands of Pakistani na-
tionals? They have come because
there is no guard; they have come
because there is no security. What is
the reply to that? I never got any.
We cannot help the flecing refugees;
we cannot stop the illegal infiltrants,
and we cannot stop this horrible in-
trusion which might be something
more dangerous than the Defence
Minister has thought it to be.

I do not think that the only ob-
jective is to find an opportunity or an
occasion to go to the Security Coun-
cil. That may be there but there is
a long-term design both of China and
Pakistan. I know that it will appear
to some that we are becoming like
Don Quixote saying ‘Fight everybody
who comes’  We are alone, 1 say,
and hew can we afford to? The reply
to that is simple. The past policies
have landed us into this predicament.
We must face il. There is no going
back on it. There is no use saying
‘Placate one and fight the other’. This
cannot be done. We have to face both.
We must remember that alone we may
be, but this country has 444 million
song and daughters. What are they
made of? This is not being falsely
heroic. If this isolation is there,
that should not lead us to a position
where we shall accept the false claims
of the one and try to placate the one
so that we face the other. No; if
necessary, we must accept this reality

that we are confronting, the two
unscrupulous foes.
Then, I would ask the Defence

Minister whether he is really satis-
fied that our preparedness is what he
wants to create. 1 know that he is
trying. If the preparedness is of
that order, how did it happen? Where
were our intelligence men? Did they
not know the presence of the Pakis-
tani forces before they could surround
and could operate and could liquidate
our patrol on our own territory?
Where was that intelligence? It is
better vigilance that we demand.
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How does vigilance operate in other
vountries® Does not the Defence
Minister know that the American U-2
plane was flying at g height of about
60,000 feet, and the Russians could
detect it, track it and bring it down?
And that alone stopped similar flights
of the U-2 over the territorial
sovereignty of the Soviet Union. Have
we ever done it? I have never known
it.

In conclusion, I would say that we
welcome the assurance that the
Defence Minister has given. ButI think
that the peril is far greater than
secking of an opportunity to take
the issue once again to the Security
Council. Pakistan is up to much
greater mischief, and the danger can-
not be minimised. What is expected
of us at this hour is a far greater type
of lcadership than Government are
showing. We need to show greater
dedication, greater discipline and
greater faith in ourselves, and to the
extent that we show them we
shall be able to meet the
situation. I do not want a prepared-
ness where we shall be able to put
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an end to this kidnapping and to.
these ambushes, but I want a constant
preparedness in this country, where
neither Pakistan nor China will have
the temerity to find out how we stand.
When you can say that, this debate
will have served its purpose.

Mr. Deputy-Speaker: The considera-
tion is over.

There is a half-hour discussion. Is

the House prepared to sit half an
hour more?

Some hon. Members: No.

Shri N. R. Laskar (Karimganj)
rose—

Mr. Deputy-Speaker: It will be

taken up on some other day.

18.06 hrs.

The Lok Sabha then adjourned till’
Eleven of the Clock on Saturday,.
February 29, 1964/Phalguna 10, 1885
(Saka).
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